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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
MISCELLANEOUS APPLICATION NO.12/2024/EZ
IN
ORIGINAL APPLICATION NO.142017/EZ

TRIBUNAL ON ITS OWN MOTION

RE:KESHTOPUR AND BAGJOLA CANALS e APPLICANT
VERSLUS
STATE OF WEST BENGAL & OTHERS ... RESPONDENTS

STATUS REPORT IN THE FORM OF AFFIDAVIT BY THE ADDITIONAL
CHIEF SECRETARY ENVIRONMENT DEPARTMENT, GOVERNMENT OF

WEST BENGAL, RESPONDENT NO.1 IN COMPLIANCE OF THE ORDER

BENCH DATED 12.11.2023

Most Respectfully Sheweth

I, Smt. Roshni Sen, Dlo- Late Saibal Kanti Sen 4@@‘?} vears, by
occupation service, having office at Prani Sampad Bhawan, 5” Floor. LB-2, Sector

11, Szlt Lake, Kolkata- 700106, do hereby solemnly affirm and declare as follows:-
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I. That, | am holding the post of Additional Chief Secretary, Environment
Depariment, Government of West Bengal and 1 have made myself well

acquainted with the facts and circumstances ol instant case and have gone

through the documents and reports pertaining to the subject matter of the

instant Miscellaneous Application. Hence, I am competent 10 affirm the

instant affidavit before the Hon'ble Tribunal.

2. That, this affidavit is being affirmed in pursuant to the solemn Order passed by
the Hon'ble National Green Tribunal, Eastern Bench dated 12.11.2025
wherein the Additional Chief Secretary, Environment Department,
Government of West Bengal, Respondent No. 1 has been directed to file
affidavit addressing the issues of abatement of pollution in Bagjola and
Keshtopur canals.

3. That the report of Kolkata Metropolitan Development Authori é}\ﬂféé}\t}l%y
. Jmf:

following:- *;, E'r'*ﬂ"m'g' Y \
r-|.|| S
(i) Action Taken Report of Kolkata Metropolitan Develuphwtll Auihurm’ e G\
i 1,.lr1-|]ElL
hrd|
(KMDA) \‘f? 10 “3’*
or We‘f';‘/

It is reported that the total 174 numbers of outfalls has been identified fatlingTAio
Bagjola canal (starting from BT Road upto Jatragachi) and 17 number of outfalls
falling in Tatia Khal which is meeting at the starting point at Bagjola Khal near
BT Road.

Furthermore, for construction of Sewage Treatment Plants out of 11(eleven)
number of identified land 7(seven) were private land for which construction of

STPs on those plots could not be possible. For remaining 4(Four) number of
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land, the STPs proposed for Jatragachi will be taken up by the Bidhannagar
Municipal Corporation and the rest 03(three) STPs were taken up by Kolkata
Metropolitan Development Authority.
At Bonhooghly in Baranagar Municipality, the number of drain is 5 and the
proposed capacity of STPs is 8,70 MLD. As the tender has not been matured even
after the 5" Call, the competent authority anticipated that the location of the
proposed STP on the water body at Bonhooghly lake under Baranagar Municipal
area is the prime cause of such unwillingness of the enthusiastic bidders due to
environmental clearance issue. An alternative land has been identified for the
construction of proposed STP and Inter Departmental Transfer proposal for the
land is under process due to change of the location of STP, the current Detailed
Project Report is being modified accordingly.

Due to recent project updates an Intereeption and Diversion (I&D) structure has
been proposed at the Bagjola Canal near the Baranagar STP as part of the
Howrah-Bally-Baranagar HAM project under the Namami Gange programme of

the National Mission for Clean Ganga (NMCG). This 1&D will convey

—
wastewater to the existing 60 MLD STP at Baranagar via a pm?ﬁ@%ﬁ’ ¥
ok,

il Ul'urlﬂp"' w

pumping station to be constructed within the Baranagar STP premi Hs;w:nb.ﬂ‘f m A
,,\\ J\ll.'...CIU"

Since the previously proposed 8.7 MLD STP at Bonhooghly, xifit{;q u}?? th el t}

cxpiny

\. 0z

Municipality is located upstream of the proposed 1&D point nean{ﬁé $_\_jj/ /
N OF Wp'—a

Baranagar STP, it is no longer technically required. The wastewater intendedfor
treaiment at the 8.7 MLD Bonhooghly STP can now be intercepted and diverted

to the existing 60 MLD STP, optimizing infrastructure and resource utilization.
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Il. At Prafullakanan in North Dumdum Municipality, the number of drains is 1 and
proposed capacity of STP is 33 MLD. The compliance of observation received
from PCC on “Detailed Project Report (DPR)” is under process and will be

forwarded shortly.

III. At Prafullakanan STP-I in South Dum Dum Municipality, the number of drain is
33 and proposed capacity of STP is 27.00 MLD. The construction warks for STPs
has started. Out of 484 number of piles of SBR foundation, 390 number of piles
has already been completed.

The preparation of detail design and drawing of LS (Lifting Station) and sewerage
network has not been started till date as the Inter Departmental Transfer process

f land for construction of LS has not been processed by the North E/Lm.qaﬂas;a

_,l,_.,

/ F il I o
District Administration.
AN
Copy of the report of Kolkata Metropolitan Development Aulhon%y lskmaikfrd and

m "._ | D U fust
annexed as Annexure R/1. ), 3?”‘ l;‘um‘ / (:-
s /’(b

w300 0~

(ii) Action Taken by New Town Development Authority (NKDA) as on 1. [m;'?*

naa

It is reported that the New Town Kolkata Development Authority (NKDA) has
separate sewerage network system for carrying sewage from the household under
NKDA project area. The sewage is treated in 03 number of sewerage Treatment
Plants located at different locations in New Town before its discharge to the
canals/tributaries.

The other activities taken up by NKDA under Solid Waste Management are as

follows:
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At the canals bank area of Bagjola canal under the planning area of NKDA,

approx. 30 numbers of 240 litres of HDPE Wheeled Waste Bins has already
been provided in Blue and Green colours for collection of Dry and Wet waste.
Clearing of waste from the same is being done regularly as and when required.
Removal of Solid Waste materials dumped at the Canal Bank and at other areas
within New Town is being done on regular basis.

For awareness of general public regarding proper disposal of solid waste,
display boards have been provided at different garbage vulnerable points
(vacant land and other areas) of New Town. It has been planned to provide
another 32 numbers of display boards at different garbage vulnerable points.
[EC activities such as announcement for prevention of waste dumping at public
places and collection of segregated waste (dry and wet) at source within NLDA
planning area has been taken up by this Authority.

Regarding encroachment it is stated that the land on which the encroachment
exists at the bank of Bagjola and Keshtopur canal, belongs to West Bengal
Housing Infrastructure Development Corporation (WBHIDCO) and no such

land has been handed over to NKDA.

Copy of the reports of Newtown Kolkata Development Authority (NKDA) is
OTARy
S

SUNMITRA LN

marked and annexed as Annexure R/2.
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(ii1) Aetion Taken Report by State Urban Development Agency (SUDA)

It is reported by State Urban Development Agency (SUDA) that action has
already been taken / proposed to be \aken in compliance with the orders and

directions of the Hon'ble National Green Tribunal solemn order dated 12.1 1.2025.

| Action taken for removal of solid waste already dumped and measures adopted to
prevent further dumping of solid waste into the canals.
Reply:
All the respective ULBs have cleaned the dump Solid Waste beside the canal.
Nirmal Sathis have been deployed to supervise the littering activities by the
residents and also by the floating population and tried to motivate/mobilize them
and prevented to litter the canal area. Inspite of that if some littering occurs, the
Nirmal Bandhus of the ULBs takes immediate action to collect and dispose thal.
Further all these ULBs have installed iron netting at the disposal point of their

drains to the canal and established the system of regularly cleaning of the same.

[

. Steps taken for identification and removal of encmachme?@;g{ﬁb_{ﬁw to
.t“ ™
K

prevent further encroachment.

Reply:

\\L{, non //
All these ULBs have identified the encroached points and takehxserrmaa’h/w/
to clear up the space. To prevent further encroachment the ULBs are taking help

of local Councillor and Nirmal Sathis and Nirmal Bandhus have already been

deployed.
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3. Budgetary allocation for each project.
Reply :
IFor Fresh Waste Processing of 8(Eight) ULBs of West Bengal beside Bagjola -
Keshtopur Canal, the Budgetary Allocation is 736.61 (Rs in crore) for setting up

the plant.

For Legacy Waste Processing the earmarked budget is 599.45(Rs. In Crore)

4. Target completion date/timeline (with reasonable margin) for making each project
functional.
Reply:
For Fresh Waste Processing the target timeline for completion are as follows:

o In Baranagar, Dumdum, North Dumdum and South Dumdum the processing of

fresh and legacy waste has started.

e In Kamarhati the timeline for starting of processing is by September, 2026

. il s
In Bidhannagar Municipal Corporation and Madhyamgram @;-nbléhé?i
an TRA

Y

starting of processing is by December, 2026. K/ GATTACHARY Y x 3
||" Ll |E-Du'|
|: L.-_m.J o ‘ &
\ Mo, 06 5ol dv »
% Lo ~¥?‘|W Dale /C}"
- . 5 T
e In Kolkata Municipal Corporation (KMC) the timeline for sta & ISFP_;,

OoF Wgcﬂ ,-
is by Septemberber, 2027. The KMC has engaged Consultant for preparatior nl

Detailed Project Report for designing several options for Solid Waste Processing

at the newly alloted 73 hector land at Dhapa.
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For Lepacy waste the target timeline for completion are as follows:

In Bidhannagar Municipal Corporation the processing of legacy waste i
completed.

Madhyamgram - the timeline to complete is by June, 2027

Baranagar, Dumdum North Dumdum and South Dumdum and kamarhzti- the
timeline to complete is by December, 2028

Kolkata Municipal Corporation in Garden Reach by September, 2026 and Dhapa

by December, 2028.

. Monitoring mechanisms and measures adopted to ensure completion of project
~ A .

d

- - 3 - .I* )
works within the stipulated time frame. //

Reply: D\ e, . 7.o0eutt] T
o T Eroity Da'e -"’:L
Legacy and Fresh Waste Processing 5‘/ AR -,_’-///
\ " - v /

Cf‘ Nast -
Deployed manpower from State and ULB level for observing and keepins Zeiar’

of daily input of Legacy Waste and output of processed fractions.

Through real time monitoring system

Weekly visit of Nodal Engineers from the State for monitoring and resolution of
disputes.

Monthly visit of Nodal Officers from the State for monitoring on field.

Weekly review (every Tuesday and Monday) with the agencies and ULBs

through video conference,

Copy of the report of State Urban Development Agency (SUDA) is marked and

annexed as Annexure R/3.



X 430

(iv) Action Taken Report by Bidhannagar Municipal Corporation (BMC)

Ihat in respect of Keshtopur and Bagjola Canal, the following actions has been

taken:-

(a) Regarding removal of Solid Waste already dumped in and around the canal and

prevention of further dumping:

(1) Keshtopur Canal:

» In order to prevent unplanned dumping of solid waste, 9(nine) numbers of 1100
litre capacity metallic garbage bins have been placed at different locations along
the sides of the Kestopur Canal.

¢ The bins are being cleared regularly by the concerned department of
Bidhannagar Municipal Corporation (BMC) to ensure maintenance of hygienic
condition.

e Further, periodic cleaning of both sides of the canal is being undertaken on a
regular basis to prevent accumulation of solid waste.

(ii) Bagjola Canal:

" » In order to prevent unplanned dumping of solid waste, |1(eleven) numbers of

1100 litre capacity metallic garbage bins have been placed at different locations
along the sides of the Bagjola Canal.
e The bins are being cleared regularly by the concerned department of

Bidhannagar Municipal Corporation (BMC) to ensure maintenance of hygienic

condilion. - -
-~
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e Further, periodic cleaning of both sides of the canal is being undertaken on a
regular basis to prevent accumulation ol solid waste.

(b) Regarding identification and removal of encroachments already made in the

canal area and prevention of further encroachments:

(a) Kestopur and Bagjola Canal:
e Both the canal areas fall under the jurisdiction of the Irrigation and Waterways

Department and are maintained by the said Department.

(c) Tapping of drains flowing into the canal to ensure that no untreated sewage or

industrial effluent is discharged therein:

(i) Kestopur Canal:
The Detailed Project Report (DPR) for Pollution abatement of Kestopur canal is

currently under preparation by Kolkata Metropolitan Dcveloy@
*

SUIMITRA

i BHATTACHARY Y~ \ ™
(KMDA). r "y Gl C'-j!mh \
) . G) = .Calc.{.‘. =
. : | e oo, D65 0 £ye2
_ (ii) Bagjola Canal VB~ iy Da! yg '
neswy /R

o In order to prevent discharge of untreated sewage or industrigl Q)J‘WLH-;{@% 4
est
Bagjola Canal, a DPR amounting to Rs. 46.74 Crore was initially prepared by
KMDA and approved under AMRUT 2.0.
o The same was handed over to Bidhannagar Municipal Corporation(BMC) for
execution vide Memo No. [2/CE/GAP/W&S/KMDA/DPR/06/202]1 dated
07.04.2022,

. » Subsequently, the project was transferred to Ring- Fenced Fund on 16.05.2023.

f [ A a
0 5 1Ak 2026
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e Afler obtaining the Administrative Approval and Financial Sanction (AA&FS)
for the said project vide Memo No. 1243/UD&MA-13014(11)/12/2023-BDG-

MA SEC dated 12.12.2024, the tender process was initiated Epd woqu\ order
\ B .,'.-

L ™

SUMITRA “

was issued on 11.06.2025.,

) 4

e

BHATTACHARY Y \ ¢
ity Gl Court ‘
e The work is currently in progress. I Talea.
L G ke 0. 065 of ¢ue2] €O
Copy of the report of Bidhannagar Municipal Corporatio (-B\JCEZ'? w,’!j'k QD
A MQ’
and annexed as Annexure R/4. r’r €5

- 4. That the Irrigation & Waterways Department, Government of West Bengal has
reported that:

(A) Action Taken for removal of solid waste already dumped and preventing
further dumping of solid waste:

Desiltation of Upper Bagjola canal and Lower Bagjola canal were completed in
May, 2023. Desiltation of Keshtopur canal was completed in June, 2023.
Presently, both Bagjola and Keshtopur canal are under Annual Maintenance
Contract (AMC) to remove floating materials, water hyacinth and other solid and
semi-solid mass from the canal. The frequency of cleaning of canal is thrice a
week during monsoon season and twice a week for non-monsoon season.

(B) Identification and removal of encroachment and preventing further
encroachments:

Efforts were made to demarcate the Government land of the canal and along its

bank with the District Administration and Block Land and Land Reforms Officer.
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Some General  Diaries  were  lodged in Police  Stations to  remove
encroachments. Regular  surveillance and  co-ordination  with the  district
authorities are maintained to prevent further encroachment. Fencing was erected
along canal banks to prevent encroachment at stretches of Upper Bagjola Canal
(Total 3.174 km) and Keshtopur canal (Total 4.655 km).

(C) Action taken for tapping of the drains and preventing discharge of
untreated sewage/industrial effluents in the canal:

The tapping of drains and preventing discharge of untreated sewage/ industrial
effluents are under the purview of respective municipal authorities.

Copy of the report of the lrrigation & Waterways Department Wﬂlong\wnh

/
bu?f.i[:{fJ\ -

EH.‘\‘.TACH.‘\R‘E‘:’-. \

ity Civ'l Court
Calcd's

photographs is marked and annexed as Annexure R/S.

|CD Rey, a GGSGHJ-— .
. That the Deputy Commissioner of Police (Detective Depa @. t)

Police Commissionerate has reported that a complaint has bee fiie M;tgsy
15.07.2024 by the Assistant Engineer, Metropolitan Drainage Division no. 1
under Irrigation & Waterways Department and on the basis of the said
complaint, an FIR has been lodged at Baguiati PS vide Baguiati PS Case No.
398/2024 U/S 15A of the Canal Act, 1864 & 4D of WBLR Act, 1955 and
Section 204/295/261 of West Bengal Municipal Corporation Act.

It is to mention that after collection of substantial pieces of evidences, the
investigating officer submitted Charge sheet vide Baguiati PS C/S No. 505/24
dated 30.09.2025 U/S 15A of the Canal Act, 1864 and 204/295/261 of West
Bengal Municipal Corporation Act against the accused. As per available

information, the case vide GR No-2714/24 has been transferred in the Court of
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Ld. Judicial Magistrate, 2" Court, Barasat, North 24 Parganas and the next date

is fixed on 03.02.2027 for service return and appearance.

Copy of the communication from the Deputy Commissioner of Police (Detective
Department), Bidhannagar Police Commissionerate dated 24.02.2026 is annexed

herewith and marked as Annexure R/6.

That the reply is true to my knowledge and belief, which I derived from the

office record.

Solemaly Affirmed and
Declared befour me U/S 139 R‘& . 1
aeC, (&3 . Ao h b
sy - SHRRLET DEPONENT
S Notary
Sumitre Bhattacheryya
Notary,G-vl. of W.B
Regd. No. 065 of 2022
City Cwil Court, Caleurs VERIFICATION

I. Smt. Roshni Sen, Additional Chief Secretary, Environment Department,
Government of West Bengal do hereby solemnly affirm and declare that the
contents of the report in the form of affidavit are true to the best of my knowledge
and belief. No part of‘lhe_ Rep"art is false and nothing has been concealed.

Verified at KolKafathis - day of March, 2026.

|4 3
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05 mgn 2076



Por total whentitied 174nos of outfall falling into Bagjola canal(Starling fro
outtall talling in Tatia Khal which is meeting at the starting point at Bagjola
wdentified for construction of STP |, a schematic drawing and kml file showing the details of

X

s

ACTION TAKEN REPORT BY KMDA FOR BAGJOLA CANAL

AS ON 18/02/2026

khal near BT

m BT road uplo Jatragachi),and 17 nos

road. 11 nos of land were
the outfalls and the

plots of land is attached herewith, The details of the interception of the drains falling into Bagjola Canal to the 11
nos proposed STP which was proposed initially are as follows-
' | TT’T Opﬂse'd T Nos of drains Proposed to be
Sl No. Name of STP Capacity | intercepted Nature of land
. (MLD) I S S
1 STP-1 31 17 (TA-1-TA-8, TB-1toTB-9) Private Land
. - | I
3 STP2 275 11 (TA 9-TA 14A) Private Land
'3 | Baranagar STP 8.70 5 (TB 10-TB 14A) T Govt. Land
|
| 4 | STP3 29 39(TA 15-TA 38) Private Land
|
3 STP4 18.00 1(TB13) Private Land
6 | SIPS 63.00 1(TA39) Private Land
7 SIP 6 2860 | 57(TA 4040A-TA 41),(TA 42-TA-67), Private Land
( TA-69-72),(TB 16-TB 30)
8 Prafulla Kanan SIP 1 27.00 33 (IB 31-59) Govt. Land
9 Prafulla Kanan STP 2 35.00 1(TA 68) Govt Land |
10 | Jatragachi STP 7.50 16 (TA 80- TA 84, TB 60-TB 70) Govt. Land
1 STP7 o 1.00 10 (TA73-TA79, TB71- TB 73) Private Land
- Total no of out falls 174nos

S, out of 11 nos of land ,7 nos were
of the remaining 4 nos of land, the
Corporation and the rest of 03 nos of §

status of which are as follows-

private land so construction of STP on those plots could not be possible. Out
STP proposed for Jatragachi will be taken up by Bidhan nagar Municipal
TP were taken up by Kolkata Metropolitan Development Authenty, the
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Location 1‘||.'-1‘-.'m'1|! Mol Action Taken {as on 18/02/2026) 4“36

: - 4l
e | No

Lapaily I Tpanins

| A e tender has nol been mature even after 5th Call, Ihe“
compelent authority anticipated that the location of the
proposed STP on the water body at Bonhoohly lake under
‘ Baranagar Municipal area is the prime cause of such |
unwillingness  of the enthusiastic  bidders  due to
' environmental clearance issue. An alternative land has |
‘ been identified for the construction of proposed STP and |

the 1DT proposal for the land is under process Vide E-file
computer No.90552.due to change of the location of STP,
I . ' the current DPR is being modified accordingly.

'Due lo recent project updates an Interception and
Y Diversion (1&D) structure has been proposed at the
_ Bagjola Canal near the Baranagar STP as part of the
in Baranagar 8.70 B Howrah-Bally-Baranagar  HAM projfrct unfier the

Municipality Namami Gange programme of IhelNatmna[ Mission for

Clean Ganga (NMCG), This 1&D will convey wastewater

‘ to the existing 60 MLD STI” at Baranagar via a proposed
' 35 MLD pumping station to be constructed within the

| Baranagar STP premises.

| ‘ Bonohaoghly

| Since the previously proposed 8.7 MLD STP at

, ‘ Bonhooghly, within Baranagar Municipality is located
upstream of the proposed 1&D point near the 60 MLD
| Baranagar STP, it is no longer technically required. The
wastewater intended for treatment at the 87 MLD

Bornhooghly ST can now be intercepted and diverted to
| . the existing 60 MLD 5TP, optimizing infrastructure and
resource utilization,

T _
| PPrafullakanan Compliance of observation received from PCC on
in North Dum 33.00 01 "Detailed Project Report (DPR)” is under process and will

Dum be forwarded very shortly. |\

[ | Municipality I
| 1

1) Construction works for STP has been started. Out of 454
no of piles of SBR foundation, 390 no piles already
‘ completed. Overall progress till date is 5.00%

At | )',_‘_\ =~ {Site work pictures attached- Annexure-1).
| Prafullakanan |7 5s _" M
| 5171 in Southy/] &

SUMIRA
| DumDum /g /e ATTACHARY Y

v i Court

3 2) Preparation of detail design & drawing of LS (Lifting

w xS‘talinn} and sewerage network still not started till date as
the IDT (Inter Departmental Transfer) process of land for
| Y | construction of LS is not processed by the North 24

| | k O da5 of 2wz (U] Parganas Dist. Administration.

3

Lo\  epqybae /I ‘_%,,,,,q.,
f@é@? 18226

—x
| w0 3 VUEE'K Superintanding Engineer (North)
o Water & Sunil-tion (GAP) Seclor
| - HKALILA,
| : b

W Wi E“‘:’T'm\%fﬁﬂf\ e ?1.1'1 ineer

oSt LS Executive Engineer,
[,?Cme.m GPCD(SC), GAP Wing,
’ W&S Sector, KMDA
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GOVERNMENT OF WEST BENGAL
DEFARTMENT OF URBAN DEVELOPMENT & MUNICIPAL AFFAIRS
NAGARAYAN DF-8, SECTOR-I,
SALT LAKE CITY, KOLKATA 700064

No. 52(8) (Law) /UDMA-15011(15)/30/2020-Part{1) Date: 22.01.2026

From : Smt. Nandini Ghosh, IAS,

: Senior Special Secretary to the Govt. of West Bengal.
Qo

The Chiel Executive Officer, KMDA,

The Director, SUDA,

The Municipal Commissiener, KMC,

The Commissioner, BMC,

The CEQ, NKDA,

The Special Engineer SLRDC. Salt Lake,

The Executive Officer, South Dum Dum Municipality,

8. The ES, SMCG, WB.

3 b =

o v s

GENTLE REMINDER

Sub: Request for submission of revised and updated Action Taken Report & Action
Plan with timelines & necessary budgetary allocation in compliance with
Hon'ble NGT Order dated 12.11.2025 in M.A. No.12/2024/EZ in 0.A. No.
14/2017/EZ [Tribunal on its Own Motion Vs State of West Bengal &Ors.] (Re.:
Hestopur and Bagjola Canals)

Ref.: 1. Our letter dated 01.12.2025

2. The Environment Department's letter dated 02.12.2025

Sir/Madam,
With reference to the above subject matter, | am directed to mmform you that the
matter bearing M.A. No.12/2024/EZ [Re.: Kestopur and Bagjola Camals) was heard
before the Hon'ble National Green Tribunal (NGT) on 12.11.2025. A copy of the order dated
12.11.2025 is enclosed herewith for ready reference,
2. | am further directed to request vour good office to kindly provide inter-alia requisite
Action Taken Report & Action Plan in reference to Kestopur and Bagjola Canals,
mentioning, inter-alia, -
() action already taken/ action proposed to be taken in compliance of the orders and
directions of Hon'ble NGT {Ref. to Solemn Order 12.11.2025);
fii} action taken for removal of solid waste already dumped and preventing further
dumping of solid waste into the canals;
ftiij action taken for tapping of drains and preventing discharge of untreated
sewage/effluents flowing into the canals with specific number of drains and action
plan with details of all the projects to be carried out for treatment and management of
the sewage;
fiv) identification and removal of encroachment and preventing further encroachment;
() budgetary allocation for each of the projects;
(vi) details of drains and outfalls (tapped/untapped, netted/screen installed,
intercepted-diverted, whichever applicable)
(vii) details of functional/ refuvenated/ proposed STPs, FSTPs {whichever applicable)
fuiti) the last date/timeline (with reasonable margin) for making aﬂ the projects
Sunetional; and T
fix) retevant details for monitoring the same and me %&ﬂl}
project works within specified time.
3. Under the above circumstances, | am further diredtegr

furnish an Action Taken Report (ATR) & Action Plan i
Regu Py, 085 of 2uved ﬂI
Expiry Data C‘Eﬁge 1of2

2
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NGT's directions

X

dated 12112025, along with all

positively by 20.02.2026.
1. The copy of the Action Taken Report & Action Plan (signed copy in PDF format along with
Word document/Excel sheet, photographs, relevant supporting documents) may kindly
be forwarded through an email at ngt.udmaim gmail.com, with an intimation to the
Environment Department also

2. An early reply in compliance of the Hon'ble NGT's directions dated 12.11.2025 is highly
solicited.

Enclo: As stated above.

No. 52 (8)/1(12) (Law) /UDMA-15011(15)/30/2020-Part (1)
Copy forwarded for information and necessary action to:
1.

O v E N

oo~

The Chief Engineer, GAP Sector, KMDA.

The Special Law Officer, Environment Department,
The Special Law Officer, UD & MA Department,
The SE, SUDA,

relevant

439

supporting documents,

Yours faithfully,

el

RCR
Sénior Special Secretary

to the Govt, of W.B.

Date: 22.01.2026

Sr. P3 to the Principal Secretary, UD & MA Department.
Sr. PS to the PD, SMCG WE & Seeretary, KMDA & Senior Special Secretary, UD & MA

Department.

Law & NGT Cell, KMC.
Law & NGT Cell, BMC,
Law & NGT Cell, NKDA.

10, Law & NGT Cell, KMDA,
11. Law & NGT Cell, SMCG, WB.
12, Office copy.

{
.
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(A Statutory Authority Under Government of West Bengal)
Plot No. DG/13, Premises No. 04-3333, Action Area-ID,

— e - S ——s —

(DA Mew Town, Kolkata - 700 154

Memo No- &'/ /NKDA/CE/151/2025 Date: 02 Jo 2 / 207

To,
The Senior Special Secretary,

Department of Urban Development & Municipal Affairs,
Govt. Of West Bengal,

Nagarayan,
DF-8, Sector-|
Salt Lake City, Kolkata-700064

Sub: Action Taken Report of Newtown Kolkata Development Authority regarding Hon'ble
NGT matter of MA. 12/2024/£2 arising out of OA No.14/2017/EzZ.

Ref: UD&MA Dept. Letter No. 845(8)/UDMA-15011(15)/30/2020-LS._UD-Part(1) dated
01.12.2025,

Madam,

With reference to the above it is stated that the action taken report of Newtown Kolkata
Development Authority regarding the subject-cited matter (as on 30.01.2026) along-with the
photographs are forwarded herewith for your kind perusal and necessary action.

Thanking You,

Yours faithfully,

[ ]
Chief Cxecu T.hjl‘.\l‘ﬁt.er

Newtown Kolkata Development Authority
Enclo: As stated above

Memo No- G2 /NKDA/CE/151/2025 Date: 77 /02 / 204

1. The Director, State Urban Development Authority

2. Special Law Officer, Depa ?ﬁgﬁlt 5 Urban Development & Municipal Affairs,

3. Law Officer, N?u Tawiiket elf.r‘elapmem Authority
SUMITRA i
R/ BHATTACHARYYA N ¢\
City Cvi Gourl
Calcu.'«

| G) Rer Flo. DG5 of 2ue2 E&r Chief Executi fﬂfﬁcer
LN f-*-ﬁ'-"i Dale / ewtown Kolkata Development Authority
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NEWTOWN KOLKATA DEVELOPMENT AUTHORITY

ACTION TAKEN REPORT

In connection with M.A No 12/2024/EZ arising out O.A No. 14/2017/EZ [Tribunal on its Own Motion Re: Kestopur and mmm_u_m Canal
(Ref: Kestopur and Bagjola Canals)

As on 30.01.2026
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Name of Canal Bagjola Canal [Lower

—

22

Calegory of the Whett
Location of drains/outfalls discharging into the Canal (Lal/Long) 7 Drain {whether it is r | Target dede of
| .~ | nets/sereen | completion of
Sl | Name of the Storm Waler Drain | A
| N ULB/Authoriy | : have been | netting of the
o. uthority — - —————— | or Sewege Bearing | . : .
. Co-ordinate Drain or Dry Flow | instafed? | deairy/outal (i
_ Name (Pumping Station) —T — Drain) (YY) any)
I — .. i _ At Long | ﬂ
1. | DPS at _uo__.:" C 22°35'13.5% 88°27'33.48" . Storm Water Drain m Yes NA
2 | DPS at Es; 88°26'40.56° | Slorm Water Drain | Yes NA
3| D_um _m 88°28'02.41" | Storm Water Drain | Yes
4 | “DPS-IC 88°274600° | StormWaler Drain | Yes PR
] =  — ol . il Sl A o \
5 ..hw DFS at _un_m_.m umawh.m.a,mm_.. mm.Mm&m.m_=|._ Storm Water Drain | Yes M H
5 | 2 DPS at Point H 22°34'3387" | 88°29'11.84"  StormWalerDrain | Yes .
| I m N . T o
g | PS =1 (outfall at Canal-B ey pat _ /\h =
7 # H paing Io Bagils) 88°27'54.03 | Storm Water Drain | Yes NA -
2 PS -1l {outfall at Canal-A a7 . 372663 _ 5
| 8 2 | leading to Bagjola) 22°37'44 57 Wmu 6.63" | Storm Water D_H _ Yes NA .m
g 2 _ PS~Ill (outtall at Canal-8 | ppe3gsgce | Bgerg35s3 | StormWaterDrain | Yes NA 5
. = leading to Bagjola) _ . _ o
0] & | PS—IV(ouffallat Canal 88°2810.25" | StormWalerDrain = Yes NA =
L z | leading lo Bagjola) S - : e
T 5 PS -V (outfall at Canal-A 88°2739.84° | StormWaterDrain | Yes NA
= | leading lo Bagjola) R i
. PS - Vi (outfall at Canal-B 928'40.50° |
12 | ieaing o Bagjola) 88°28'40.5 " Storm Water Drain Yes NA
1 | PS—VIl (outfal' at Bagiola | 5pe3649 700 | gg+285231 | Storm Water Drain | Yes NA
through long Pipe line) — S
14 | ' DPS, Jatragachi mm.mw.m.__.ﬁ. _ Slom Waler Drain Yes NA

—
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Name of Canal Bagjola Canal [Lower]

e e e e ————ete e

Location of drainsfoutfalls discharging into the Canal (Lat/Long)

Sl Name of the
ULBfAutharity

DPS- IB on Q Canal

13 —
B = B i S
“ € DPS - 1118 (outfall at Bagjola
N o through long Pipe ling)
= . - - -
17 E DPS - IIC
~ E o
" M DFS -G E_.&m__ at Canal-l
w leading o Bagjola)
18 = DPS. Akanda Kesor
I = —
=
= DPS. Near CC2 {{outfall at
z = ewsting canal connected to
= Canal-4 leading to Bagjola)
There
located 2t dfferent locations in
v DRS-IC Cutfall at Link Canal
_W\_. » nu
- a.r _.vlq __.NM.L_ L
Im_.”..\ m W .\.L._. .._ I
T«ﬂk v ..._.,L.L.u.\ m W

{WWlaS m.m\..._._u_..ﬂ_ zxnh_

23
.- Y-
e
* s
s .mw,/
.m.t s&22 ,325\'D)\
— L - |..m e B B
= 00 e
o _ No\aE28esf S|
| Category of the [ 2 M Whet E:mﬂ:mu
. vie | Whether [ Er
Drain (whether it is rets/scraen | o proposed
o Starm Water Drain i P—— ! ting Ei.n& lo am.
Co-ordinate orSewege B9 | rsialed? | ofthe T pomibas | UCEdN
- ———— <M QRN (YIN)  drainfoutiall | been done ¥4
Lat Long Drain) (fany) | (YIN) |
—_———— - S TE—— —_——— —_ T ——
22°341221"  88°207202"  Storm WaterDran | Yes NA | Yes
S RN S —t—— e _
22°3348.24° 88°29'33 84* | Storm Water Orain | Yes NA _{mm | _
— - — - 1 - —_—— — — - —_ — g — . m
22°333405 | 88°30'3306" | StormWalerDrain |  Yes NA | Yes B = i
_ ] . | 2 |
2273234117 88°3102 22" Starm Water Drain _ Yes NA Yes T =
(o1}
i - - SR - | - — — — - - — — — — | “
| 22°333215" | 88°30'53.74"  Starm Waler Drain | Yes NA | Yes g |
| - = . - i - : _— B — B = |
22°3MB5T BE"26'38.37" | Storm Water Drain _ Yes MA Yes

— - = i

\'J«itﬁ ok
B ol
T ae

Supenntending Enginesr, NKDA

gl

Chief Engineer, NKDA

© separale sewerage nelwork system for carrying sewage from the household under NKDA project area The sewage s Ireated in 03 Nos of Sewerage Treatment plants
¥ Mew Town before its discharge to the canals/ Inibutaries,
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sl

No. | ULB/Authority . Venerable Points canal wise

[

Hl.n._._._.n n._.._r.a.

New Town Kolkata Development Authority

24

Solid Waste Management

Location of garbage | Timelines | Whether Bins | Whether fresh Present status and | Remh ...‘.Mq
for removal have been waste is regularly proposal for ¥ qn..ﬂr../z@
(Lat/ long) of GVP,il placed to collected from measures taken for |\, 7 . E g ..u/.
any prevent the real time Enn:a..mnn.n_.nl wnl. ERACE-1~A LA
discharge of | Inhabitants/shops % & 1 o 2N
Solid waste etc along the <C .....lr. 2 M... =] .1.“ Wm ‘ W
into the canals/ (Y/N) _..ﬂ.\ 1= = FHe fu
- - o _canal? (Y/N) - N S & A0
La | Lome | | ) N A Y
As and when Twin Tower, | %
223530 N 882831 E required on YES oad—"" =
regular basis _ | Deshbandhunagar .x“_
o o As and when | [ ﬂ.u.|..m
225856 N | 884661 E | required on YES | BA m_nmw..nnﬁp_ =
| N | regular basis | I (T
As and when . —
22.282IN | 882911E | required on YES | Near the Westinn
| regular basis | Hotel -
_ Az and waen Cleaned and disposed .
225858 N | 884653 E | required on YES o D L s mmmﬁmﬂaﬁwﬁp
N regular basis | | It is collected from ground and
| As m:.n when the Houschold | simultancously the
22.3515N | BB.53.96E required on YES within Project area | Transport Vehicles are | AA-IIB, Jatragachi
i _.nr.crm_q _uﬂ_ﬂm \_ of NKDA iracked under ;
As and when Integrated command
22588 N | 884610E | required on YES | and Control system. | > gy oo™
| Cregular basis ! I o
I As and when “ _
| . BC Block, Street |
22. 88.2837E required on YES ’
BEN _-.q.nh__nq basis | “ No-103, AA-1B
B - As and when
225870 N 884775E required on YES _ w”ﬂ”— qﬁm _u,_. |
| | regular basis L "]
| As and when . Purvayan apartment,
223590 N RB.5848 E required on | YES “ BB-90, Street No.-

repular basis

160, AA-I
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As and when Cleaned and disposed _ Street No 335 |
10 - 22,5914 N 884763 E | required on YES to Dhapa Land fill Action Area m_.
e ..nn. a2z - . forepularbasis | s collected from ground and |
ﬁ 3 m. hm the Household simultaneously the
$: 23T S As and when within Project area | Transpont Vehicles are Street no 374, e~
I - - B = 126057 N 884760 & required on YES ol NKDA tracked under _ Action drea Tl s
= | regular basis Integrated command EHST AN
S N - _ ] I B o 1 o | and Control system, _ .
ol ,m@b‘@
Other Activities taken up by NKDA under Solid Waste Management: & = nmv

I Atthe canals bank area of Bagjola canal under the planning area of NKDA, appros, 30 Nos. of 240 Litres HDPE Wheeled Waste m.;:m&”

Blue and Green colours for collection of Dry and Wet waste. Clearing of waste from the same is being done regularly as and when regyare
Ne

3. Forawareness of general public regarding proper disposal of solid waste, display boards have been provided at different Garbage Vulnerable Poinig ?unéo

enclosed)

Z. Removal of Solid Waste Materials dumped at the Canal Bank and also ot other arcas within New Town is being done on regular basis.

land. & other areas) of New Town (Photograph enclosed). 1t has been planned to provide another 32 nos display board at different G.V.P. et

- Inaddition. this Authority has taken up IEC activities such as announcement for prevention of waste dumping at public places and collection of segregated

waste (dry and wet) at source within NKDA planning area. (Phaotograph enclosed),

/) 8
. B Wt L
q\u_ - [ \,_ D.h_\ _f. i A~
m.un_n_._:_,n _mze:_LH:_______ﬁ_. NKDA Superintending Enpincer, NKDA

Chief Engineer, NKDA
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WASTE COLLECTION AT CANAL BANK SIDE
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WASTE BIN AT CANAL BANK SIDE
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MIKING ACTIVITIES AT CANAL BANK SIDE

BHATTACHARY
City C'vl Cour
Calcu.'. B
Regn. No. 065 of 4
Fxpiry Dale
J0.03.2027

448



o 449T

INSTALLATION OF BANNER AT NEW TOWN

= i New Town, West Bengal, India
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o
36

Encroachment [ssue

The land on which the encroachment exists at the bank of Bagjola and Kestopur canal, belongs to WBHIDCO. So far, no such land has been handed over to NKDA.
Hence WBHIDCO being the owner of the said land, may be asked to take necessary action for removal of the encroachment.
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) GOVERNMENT OF WEST BENGATL
URBAN DEVELOPMENT AND MUNICIPAL AFFAIRS DEPARTMENT
STATE URBAN DEVELOPMENT AGENCY
“ILGUS BIAVAN", NIC Block, Sector 101, Bidhannagar, Kolknla =700 106, Wes Hengal

ED33-6636 6600, ¢.mail whsudadie @ gmail.com

Report in reference to the letter vide no. 209/ENV/15017/15/2024 dated. 121.02.2026
of Environment Department and Letter vide, no. 84B(B},’lJnhm-isou(ls]mo;’zn:m-
LS-UD-Part(1) dated. 01.12,2025 & vide, no. 52(8)/UDMA-15011(15)/30/2020-LS-UD-
Part(1) dated. 22.01.2026 of UD&MA Department regarding MA.12/2024/EZ arising

out of OA No.14/2017/EZ [Tribunal on its own motion Re: Kestopur and Bagjola
Canals]

1. Action already taken / proposed to be taken in compliance with the orders and dircetions of the
Hon'ble NGT (with special reference to the solemn order dated 12.11.2025).

Reply : In respect of Solid Waste Management necessary reports have heen posted at
Annexure 1 to 4.

=]

. Action taken for removal of solid waste already dumped and measures adopted to prevent
further dumping of solid waste into the canals.

Reply:

v All the respective ULBs have clean the dump Solid Waste beside the canal. They have
deployed Nirmal Sathis to supervise the littering activities by the residents and also by
the floating population and try to motivate/mobilize them not to litter the canal area.
Inspite of that if some littering occurs, the Nirmal Bandhus of the ULBs take immediate
action to collect and dispose that. Further all these ULBs have instalied iron netting at
the disposal point of their drains to the canal and established the system of regulaily
cleaning of the same.

3. Steps taken for identification and removal of encroachments and measures to prevent fuither
encroachment.

Reply : All these ULBs have identified the encroached points and taken several measures (o
clear up the space. To prevent further encroachment the ULBs are raking help of loeal
Councillor and the already deployed Nirmal Sathis and Nirmal Bandhus.

4. Budgetary allocation for each project.

Reply : For Fresh Waste Processing the Budgetary-Allocation for setting up the plant is placed
at Annexure-2and for Legacy Waste Processi ll‘{@:h ﬁé\ﬁl}tﬂ“ﬂcﬂtiﬂn is placed at Annexure-
3.

SUMITRA \ =
SHATTACH)

® ARYY , :
Ie[ﬁwgzn}j{'ap making each project functional.

5. Target completion date/timeline (with reason:

Calcu.’. -
. " .y 1 . I ’ 1 el
Reply : For Fresh and Legacy Waste Pro .mg.:tp-:rgﬂalgrlgﬂe t;g‘_t\m completion are placed at
Annexure 2 and Annexure- 3 respectively, \(-}_ & e 2097 ISR Yo
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GOVERNMUENT OF WEST BENGAL
URBAN DEVELOPMENT AND MUNICIPAL ATFAIRS DEPARTM ENT
STATE URBAN DEVELOPMENT AGENCY
"ILGUS BIHAVANT, 1C Block, Sector 111, Bidbannagar, Kolkata — 700 106, West Bengal
FDA3-60630 6600, ¢ mail - whsvdnlira gmail.com

6. Monitoring mechanisms and measures adopted to ensure completion of project works within
the stipulated time frame.

Reply :

Legacy Waste Processing

v Deployed manpower from State and ULB level for observing and keeping record of daily
input of Legacy Waste and output of processed fractions.

¥" Through real time monitoring system

v" Weeklv visit of Nodal Engineers from the State for monitoring and resolution of disputes.

v" Monthly visit of Nodal Officers from the State for monitoring on field.

¥ Weekly review (every Tuesday) with the agencies and ULBs through video conference.

Fresh Waste Processing

v Deployed manpower from ULBs level for observing and keeping record of daily input of
fresh Waste and output of processed fractions

¥" Through real time monitoring system (presently at the sites where agencies have been
engaged).

v~ Weekly visit of Nodal Engineers from the State for monitoring and resolution of disputes.

¥" Monthly visit of Nodal Officers from the State for monitoring on field.

v Weekly review (every Monday) with the agencies and ULBs through video conference.

If_l.n-v-*""

2. o2 ¥

Director, SUDA

Director,
Kot Urban Developmen: Agency
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Annexure -4 '%

f S'nms of Construction and tlvmuhlmu waste management of 8 ULBs of West Bengal heulﬂ' 6
l Bagjola-Kestopur Canals
[~ [ S
The detnil of plant
| Fotal perday | established for the
o . : gencration of | treatment of C&D
Dint [N
weet | L CED waste waste including the RRAATES
(rrm existing capucity and
capacily ulilization
: North 24 ] Sepregated fractions are being sold and reused and the
! \ ! Baranagar 10,12 0 i . . * lant <t}
I Parganas remaining are being disposed at KMC plant for processing.
. North 240 | Bidhan Nagor %16 a Scgrepated fractions are being sold and reused and the
| - Parganas M } o remiaining are being disposed at KMOC plant for processing.
. North 24 | Scgregated fractions are being sold and reused and the
L Pare: Dum Dum | 4.73 0 o . . . . .
| arganas I remaining are being disposed at KMC plunt for processing,
North 24 . . . Scgregated fractions are being sold and reused and the
. By Kamarhati 13.66 0 s . . . . :
Parganas remaining are being disposed at KMC plant for processing.
North 24 | Sepreputed fractions are being sold and reused and the
s Madhyamer: 09 £reg B :
Parganas Acyamgrim 80 ! remaining are being disposed nt KMC plant for processing.
o : ——— .
North 24 North Dum 10.29 0 Segregated fractions are being sold and reused and the
| Parganas ‘ Dum - remaining are being disposed it KMC plant for processing.
_ North 24 ‘ South Dum Scgrepated fractions ure being sold and reused and the
h _ 16.64 0 A - X
Parganas l Dum remaining arc being disposed at KMC plant for processing,
$  Kokata | KolkataMC | 245.65 500 '
| Total= | 33534 | S0
i 4 3}
. AT § &
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Siate Urban Development Agency
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i. Removal of Solid waste already dumped in and 2round the canal and prevention of further dumping:

ii. 1dentification and removal of encroachments already made in the canal area and prevention of

. s T4

) Bidhannagar Municipal Corporation E _

Sub ect: Submission of updated Action Taken Report in compliance with Hon'ble NGT Order dated
12.11.2025in M.A. No. 12/2024/EZ in O.A. No. 14/2017/€Z | Tribunal on its Own Motion Vs State of
West Bengal & Ors.]

Ref: 848(8)/UDMA-15011(15)/30/2020-L5-UD-Part (1) Dated: 01.12.2025
M.A. No. 12/2024/EZ in O.A. No. 14/2017/€Z Dated: 12.11.2025

with reference to the subject cited above, the updated Action Taken Report with regard to the aspects
mentioned in the Order dated 12.11.2025 of the Hon'ble National Green Tribunal (NGT) in respect of
Kestopur Canal and Bag|ola Canal Is furnished below:

2] Kestopur Canzl:

* In order to prevent unplanned dumping of solid wasts, 9 (nine) nos. of 1100 litre capacity
metzllic garbage bins have been placed 3t different locations along the sides of the Kestopur
Cznzl.

» The bins are being cleared regularly by the concerned department of Bidhannagar Municipal
Corporztion [BMC) to ensure maintenance of hygienic condition.

» Further, periodic cleaning of both sices of the canzl is being underizken on a regular basis to
prevent accumulztion of solid waste.

a Canal

t) Bzziolz Canal:

+ In order to prevent unplanned dumping of sclid waste, 11 [eleven] nos. of 1100 litre capacity
metzllic garbzge bins have peen placed at different locations zlong the sides of the Bagjola

Canzl.
« The bins are being cleared regularly by the concerned department of Bidhannagar Municipal

A1)

Corporation (BMC) to ensure maintenance of hygienic condition.
« Further, periodic cleaning of both sides of the canal is being undertaken on regular basis to

prevent accumulztion of solid waste.

further encroachments:

o -~
3] ¥estopur and Bagjola Canal: > /ﬁ_/_ﬁ .:\:\.\ -
o Both the canzl areas fall under the jurisdiction of the Irrigation & Waterwzys Depaltment and
are maintained by the szid Depariment. ! ml . ;: :_:;_n: e &.
{:’ e & : --_- i --,-{..I_f.' c‘\
y s - / _\-':\ i
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il Tepping of drains flowIng Into the canal to ensure that no untreated sewage or Industrial effluent Is

discharged therein:

b) Kestopur Canal:

* The Detalled Project Report (DPR] for Pollution Abatement of Kestopur Canal is currently under
preparation by Kolkata Metropolitan Development Authority (KMDA).

¢) Bagjola Canal:

\
|

In order to prevent discharge of untreated sewage or industrial effluent Into the Bagjola Canal,
a DPR amounting to Rs. 46.74 Crore was initially prepared by KMDA and approved under
AMRUT 2.0,

The same was handed over to Bidhannagar Municipal Corporation (BMC] for execution vide
Memo No. 12/CE/GAP/W&S/KMDA/DPR/06/2021 dated 07.04.2022.

Subsequently, the project was transferred to Ring-Fenced Fund on 16.05.2023.

After obtaining the Administrative Approval and Financial Sanction (AA&FS) for the said praject
vide Memo No. 1243/UD&MA-13014(11)/12/2023-8DG-MA SEC dated 12.12.2024, the tender
process was initiated and the Work Order was issued on 11.06.2025.

The work is currently In progress.
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File So IW-150T 1530 H2024-SECTION(TW - Dept. of IW (Comp No. 1007012) 4 9
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Memo No.729 - IE Date: 27" February, 2026

e h

Government of West Bengal
Irrigation & Waterways Department
Jalasampad Bhavan, 3rd Floor, Western Block
Bidhannagar, Salt Lake City 700091

From: Joint Secretary to the
Government of West Bengal

A: The Chief Environment Officer

Department of Environment, Govt. of West Bengal
Pranisampad Bhawan, 3" Floor, LB-2
Sector-111, Salt Lake, PIN - 700 106

Sub: MA 122024/EZ arising out of OA No. 14/2017/EZ [Tribunal on its own motion
Re: Kestopur and Bagjola Canals- Vs- State of West Bengal & Others|.

Ref:  Your Office Memo No. 209EN/15017/15/2024 dated 12.02.2026.

With reference to the subject captioned above and relerence, the undersigned is
directed to submit updated status report as detailed below.
(A) Action Taken for removal of solid waste already dumped and preventing further
dumping of solid waste:

Desiltation of Upper Bagjola canal and Lower Bagjola canal were completed in May,
2023. Desiltation of Keshtopur canal was completed in June, 2023, Presently, both Bagjola
and Keshtopur canal are under Annual Maintenance Contract (AMC) 1o remove floating
materials, water hyacinth and other solid and semi-solid mass from the canal (Administrative
Approvals of AMCs are enclosed as Annex ). The frequency of cleaning of canal is thrice
a week during monsoon season and twice a week for non-monsoon scason (Some
photographs of present condition of canals are enclosed as Annex II).
(B) Identification and removal of encroachment and ,prevcntm_ﬂ further
eneroachments: O s

Efforts were made to demarcate the Govt land of the )l‘ll am! :llmm hq}l-. with
District Adminisiration and BLLRO (Some cnn‘upnndenceq are! ﬁncrmbdﬂna Anne*-: I[[]I
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D&,

File No. IW=1500 1013/ 1722024-SECTION(IW )-Dept. of IW (Camp Mo 1007012 460

Some General Diaries were lodged in Police Stations o remove encroachments (Some of
the FIR/GDs are enclosed as Annex IV). Regular surveillance and co-ordination with the
district authoritics are maintained to prevent further encroachment. Fencing was erecied
along canal banks to prevent encroachment at stretches of Upper Bagjola Canal (Total length
3074 km) and Keshtopur canal (Total length 4.655 km).
(C) Action taken for tapping of the drains and preventing discharge of untreated
sewagelindustrial effluents in the canal:

Tapping of drains and preventing discharge of untreated sewage/ industrial effluents
are under the purview of respective municipal authorities.

This is submitted for information and necessary action.

/J 3:{ i
Enclo: Annex 1. 11 111 & IV v Ao s
Joint Secretary to the
Government of West Bengal

Memo No.729/1(2) - IE Date: 27" February, 2026

Copy forwarded for information and necessary action to the:

I. Additional Secretary, Urban Development & Municipal Affairs Department, Govt.
of West Bengal, Nagarayan, DF-8, Sector-1, Salt Lake City — 700 064.
Chief Engineer (South), [rrigation & Waterways Directorate, Jalasampad Bhawan,
1" floor. Salt Lake City — 700 091,

R

Joint Secretary to the
Government of West Bengal
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GOVERMMENT OF WEST BENGAL

Irrigation & Walerways Department

Jalasampad Bhawan, 3rd Floor, Western Block, Salt Lake,

Memo No GO25260318751W Date: 05/05/2025
Fllo No:IW-14011(19)/1/2025-SECTION(IW)-Part(1) [E-1155769)

From:- JOINT SECRETARY(WORKS)
Irrigation & Walerways
GOVERNMENT OF WEST BENGAL

Irrigation & Walerways

To:The )

Chief Engineer {Soulh) . Irrigation & Waterways Directorate  ©..=3

E.E. Metropalitan Drainage Division No.-| , Irrigation & Waégﬁ'%}‘ﬂ?s"i

Direclorale &
£ .9,

nce of lower bagjola khal , BB1 Channel, XX1

khal within Bidhannagar Municipal
he Dist of North 24 Pgs and South 24 Pgs

Estimates-09)

Subject:Administrative Approval for the Annual maintena
channel, EE1 Khal, EE2 Khal, DD1 Khal, 5u1angur.ijﬁ'@l¢{

Corporalion, Block -Bhangar II, Haroa and Rajarhaf’i
{(Scheme ID- IW-AMC-Auto-E-017-2526) (No. olagub-
Project ID:- IW2526336215000 -

I:f

e

Er d"l
The undersigned is directed , by order of the Gﬁf?‘ng'}. ta say that the Governor has been pleased to accord Administralive
Approval for the Project Annual maintenance oﬂ%ar bagjola khal , BB1 Channel, XX1 channel, EE1 Khal, EE2 Khal, DD1
Khal, Sulanguri Pass khal within Bidhannagar Muriicipal Corporation, Block -Bhangar Il, Haroa and Rajarhal in the Dist of
Morih 24 Pgs and Soulh 24 Pgs {Schemg_ll_l;t-"'|_W-MﬂC-hul&E—D1?-2525} {Mo. of Sub-Eslimates-09)

the details of which has been given below:™

Annual maintenance of lower bagjola khal , BB1 Channel, XX1 channel, EE1 Khal, EE2
Khal. DD1 Khal, Sulanguri Pass khal within Bidhannagar Municipal Corporation, Block -
Bhangar ||, Haroa and Rajarhat in the Dist of North 24 Pgs and South 24 Pgs (Scheme ID-

IW-AMC-Auto-E-017-2626) (No. of Sub-Estimates-09}

Mame of the Project:

Project 1D IW2526336215000

Bidhannagar Municipal Carporalion, Block -Bhangar Ii, Haroa and Rajarhat in the Dist of
Morth 24 Pgs and South 24 Pgs

Administrative Approval: Rs 14045578 (One Crore Forly Lakh Forly Five Thousand Five Hundred

Seventy Eight Only.)

Phasing amount and chargeable head of accounts

Address :

: . Scheme Scheme
'Sl No. |Financial Year Head Type Name Amount
| Maintenance
1| 200526 [32-2711-01-001-00-002-18-00.v| SIEEDNEIOPMEN! | gypangiture in Flood | 4000000
| Control Seclor
Maintenance
2 | 2026-27 |32-2?11-n1-uamomz~19-on-v State Development | g,penditure in Flood | 4000000
I I D) S
' N * - Mainteqance
3 | 202728 |32-2711-01-001-00-002-19-00-V| 5‘“'*&;%{;‘?‘“ Expendlure i Flgod | 6045578
I | BHRTTACOWI Bector |
T B s 14045578
— r{_ 1 Calcd.'e -
Copesny 3 JUReqn No. 065 of ¢ve2] (L
0 5 ¥aAR £026 Q, Expiry Dale 1 Page1of2
 ori
Wes\ ~



This ordor is issued with the concurrence of FINANCIAL ADVISOR ( Irrigation & Waterways) of this Dapartment vide their /
his U0 No. AA2526095189FA00 Dated 08/05/2025,

JOINDSECRETARY (WORKS)

Q&f}wmlmm of Wast Bengal
Irrigation & Waterways Deparimaent

Memo No: GO2526031875IW % Date: 05/05/2025
Copy forwarded for information and necessary action:

The Principal Secrelary / Secretary-(Irrigation & W s Doparimont)
The Principal Accountant General( ALE - Wes| Bengal

The Principal Accountant General{Audit-1] % Bongal

The Principal Accountant Genmt(RWéVasl Bengal

The Financlal Advisor-(Irgation & 'q?"}l‘a[}ays Department)

The Finance Department-{Group-F)

JOINT SEC R&}W{\‘ORKSI

Government of West Bengal
Imgation & Walorways Dopartment

OTAR,

"-" ) Sulid [RA
/% AT TAL |+‘-.ﬁ'&'\‘!r \
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SCHEME 1D : IW/AMC/AUTO/E-017-2526

Name of the Main Scheme (- Annual mamntenance of lower bagjola khal , BBI Channel, XX1
channel, EET Khal, EE2 Khal, DD1 Khal , Sulanguni Pass khal within Bidhannagar Municipal
Corporation, Block -Bhangar 1L, Haroa & Rajarhat in the Dist of North 24 Pgs and South 24 Pys

Consists of following Sub-estimates:-

Contingency 3% of

|
Sl Na. Name of Sub-estimate | Aumeoel et amouni pul to
tender (Rs.)
tender (Rs.)
r\-mu 11 Mumlm:cc by clennng and removing ohat:r
{hyacinth, sem solid compact mass and jungle cutting
| |from DD khal (for a leagth of 1777 M) from 528592.00 15700.75
{24/0412025 to 31052026, within Rajarhat Block Dist.
North 24 Parganas, '
Annual Mamtenance by cleanng and removing of water |
{hyacinth, semi solid compact mass and jungle cutting '
2 from E-E | khal (for a length of 4522 M) from 1012177.00 30064.66
24/0412025 to 31/0572026, within Rajarhat Block Dist |
North A Plrga.nu N 1
| Annual Maintenance b) clzaning and removing of water
hyacinth, semi solid compact mass and jungle cutting
3 ||'1r.11'|1 E-E 2 khal {for a length of 341 M) from 24/04/2025 | 161128.00 478558 \
t0 310572026, within Bhangar-11 Block Dist. South 24
Parganas | o l

—

Annual Maintence by clearing and removing water | |
hyacmth, sem: solid mass and jungle cutting from Ch. [ |
11.308 km. (Akandakesan Composite Brdge) to Ch.

24.005 Km. (Radhanagar-1 Coml::s;!c Bndge) of Lower 3690092.00 109606.69

[Bugjols Khal from [4th June'2025 to 31st May'2026

Dist. South 24 Parganas.
| Annual Maintenance by clearing and removing water
hyacinth, semi solid mass and jungle cutting from Ch.
0.000 km. (VIP Road) to Ch_ 10,677Km (Army Baily

[Brdge) of Lower Bagiola Kaal from 01,05.2025 -
31.05.2026, PS-Baguihaty, Newtown, Technoaity, Dist. |

[ |\!nnh 24 Parganas.

' .-\rm-.ul maintenance by Clearing and removing water

hyacmth, semi-solid mass and jungle cutting for a length :
6 |of 626 m of Sulanguri pass Khal from 1.5.2025 - | 1419348.00 4215883
|31.5.2026 under Bidhannagar Municipal Corporation, | |

| PS- Newtown, Dist. North 24 Parganas” b

‘ 7 Annual maintenance by clearing and removing nfwatcr 512737.00 1522581

4083745.00 12251235

hyacinth, sermi solid compact mass and jungle cutting
[ from XX-1 Khal from Ch, 0,00 Km to Ch. 2.50Km { for

a length of 2500 mir,) for the peniod from c'lpnl W20 O | A j.i)

.qrb.{_‘ih‘ \

Ll Gvy Cou urt
"ae.LJ,,_, . H
No (G4 of 2usd {ﬂr

-r,lll"ll,

-"El‘ﬂ / 'QC:‘V |
f Hom "t’.l'
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51 Mo.
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‘North 24 Pgs

(_:J

e

0 5 MAR 2026 \/

1§CYTA

A

| Amount put lo Conliagsncy 3% of
MName of Sub-estimate tender (Rs.) amount put to
. tender (Rs.)
May 2026 Under Rajarhat Block of MDD-1 - I
Annual mamtenance by cleaning and n.'luovmg of water
hyacinth including thomy jungles , semi-solid moss
along with jungle cutting of the bank from 24.005 Km.
{Wadhanagar- 1 Composite Bridge) to 28.800 Km. |613625.00 47929.46
{Kuliy of Lower Bagiola Khal commencing from 16th
(of june 2025 to 31st May 2026 under the Dist. North 24
Annual maintenance by clearing and removing water
hyncinth, semi-solid mass and jungle cutting from ch.
0.00 km to ch 2.00 km of BB1 khal from 01,05.2025 o 617795.00 18350.35
131.05.2026, PS Baguihati, Newtown, Technocity Dist
13639239.00 406338.90
Estimated Cost of Main Estimate.- Rs. 14045577.90

ngxf’

Joint Secretary Works

Irmigation & Waterways Department
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GOVERNMENT OF WEST BENGAL
Irrigation & Walerways Daparimaont

Jalasampad Bhawan, 3rd Floor, Western Block, Sall Lake,

Memo No:GO25260314061W
File No IW-14011{19)11/2025-SECTION(IW)-Part{1) [E-1155769)

From- JOINT SECRETARY(WORKS)
Imgation & Walorways
GOVERNMENT OF WEST BENGAL
Irrigaton & Waterways

To:The
Chiel Englnecr {South) | Irrigation & Walerways Direclorate

E.E-l, Canal Division , Irrigation & Waterways Direclorale

465

Dale: 25/04/2025

Subject:Administrative Approval for the Essential Maintenance works of functional and nun—fur_mliunal
assels ii) Drainage channels(82.60 KM)/flood embankments (KM)/sea wall (KM)/liners protection works
(KM) during the financial year of 2025-26 (SCHEME |D-IW/AMCIAUTO/E-016-2526) (Number of Sub-

eslimales-18),Project |1D:- IW2526327565000

The undersigned is directed , by order of the Governar, (o say that the Governor has been pleased to accord Adminisirative
Approval for the Project Essential Mantenance works of functional and non-functional assets i) Drainage channels(82.60
KM)/flood embankments (KM/sea wall (KM)liners protection works (KM) during the financial year of 2025-26 (SCHEME 1D--
WIAMCIAUTOE-016-2526) (Mumber of Sub-estimates-18) the details of which has been given below.

Wame of the Project Essential Maintenarce works of functional and non-funclional assets li) Drainage
channels(B2.60 KM)/flood embankments (KM)'sea wall (KM)iiners proteclion works (KM)
during the financial year of 2025-26 (SCHEME 10 IWIAMC/AUTO/E-016-2526) (Mumber of

Sub-estimales-18)

Project |D: IW2526327565000

Address ; Under EE-I, Canal Division

Administrative Approval: Rs 38668303 (Three Crore Minety Six Lakh Sixty Six Thousand Three

Hundred Threa Only.}

Phasing amount and chargeable head of accaunts

‘ Sl No. | Financial Year Head | s';’.h?::‘ ¢ Eﬁ;ﬁ:“ Amount '
| | - : ] - I E—
| , Maintenance
‘ y | 202526 |22-2711-01-001-00002-19:00-v  SMEIPCPMEN! | £xpgngiture in Flood | 7500000
| Conlrol Sector
e L | | L |
Maintenance
2 | 202627 |32-2711-01-001-00-002-18-00y 1€ Dpveopment | Expendilure in Flood | 15000000
I I Conltrol Sector
Maintenance
3 | 202728  |32.2741-01-001-00.002-19.00.y| State Development | o o iture in Flood | 17166303

 Total

E_cm:mus_.- = __rél‘ml Sactor
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This arder is issued with Ihe concurrence of FINANCIAL ADVISOR ( Irrigation & Waterways) of this Department vide their /
his U.Q No. AA2526084105FA00 Daled 24/04/2025.

JOINT SECHETARY(WORKS)
Government of West Bengal
Irrigation & Walerways Depariment

Memo No: G02526031406IW Y Date.  25/04/2025
Copy lorwarded for information and necessary aclion:
The Principal Secretary / Secrelary-(Irrigation &Wﬁtar;agays Depariment)
The Principal Accountant General(ARE}-Wes! Bengal
The Principal Accountant General{Audit-I/ll)-Was! Bengal
The Principal Accountant General(RW/LBA)-Wesl Bengal
The Financial Adviser-{Irrigation & Waterways Department)

The Finance Department-(Group-F)

JOINT SECRETARY(WORKS)
Government of West Bangal
Irrigation & Waterways Depariment
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SCHENE 1D : IW/AMC/AUTO/E-016-2520

Name of the M Scheme :- Essential Maintenance works of functional and non-functional assets 1)
Drainage channels(82.60 KM) food embankments (KM )sea wall (KM liners protection works (KM):
dunng the financial year of 2025-26

Consists of following Sub-estimutes:-

o,
Amount put to | Contingency 3%
tender (Rs.) of amount put to
tender (Rs.)

Sl No. Name of Sub-estimale

Annual maintenance of Circular Canal from 0.00
I Kt to 1.20 Km by ¢leanng and removing semi-

solid compact mass, water hyacinth ete. under

[Canals Division from 01.04.2025 10 31.05.2026.

| Annual maintenance of Beliaghata Khal fram 0,00 ‘ |
’ 2480 K imariive o A Sy
- I-,u_1 o 2,480 Km by clearing mei Femoving semi 2433211.00
| solid compact mass, water hyacinth etc, under
Canals Division from 01,04.2025 10 31.05.2026.

Annual maintenance of Behaghata Khal from 2,500 |
Km 1o 4.980 Kin by clearing and removing semi-
solid compact mass, water hyacinth ete, under
Canals Division from 01.04.2025 1o 31.05.2026. |

Annual maintenance of Beliaghata Khal from 5.000 |
]\m to 7.520Km by clearing and removing semi- | 2045829 00 60767 20
solid compact mass, water hyacinth ete. under |

Canals Division form 01.04,2025 to 31.05.2026. . |
Annual maintenance of New Cut Canal from 0.00 |
Iur_l to 2.000 Km by clearing :mq.'.i removing semi- 1076761.00 31983.00
solid compact mass, water hvacinth etc. under . |

Canals Dmsmn from 01.04.2025 10 31.05.2026.

Annual maintenance of Upper Bagjola Khal from ,
10,00 Km to 3.85 Km by clearing and removing 2384692.00 | 7083244
semi-solid compact mass, water hyacinth ete, under - =
Canals Division from 01.04,2025 10 31.05.2026.

103130100 063270

190698 1.00 36643.00

f

: |
| Annual maintenance of Upper quuul | Khal from .
3.86 Km t0 9.235 Km by ¢! caring am! removing | 1442687.00 | 1025803 |
semi-solid compact mass, water hyacinth ete, under |
Canals Division from 01.04.2025 10 31.05.2026. | |

.-'"mnu.:l m:llnlerunu: uf Cuntonment Khal from 0. 00 [ |

caring and removing semi- | 1963651 00 58326.27
'solid compuet mass, water hyvacinth etc. under i | '
Canals Division from 01.04.2025 to 31.03. 2020, |_ - '

Annual maintenance of Keﬂapur Khal from 0.00 |
km to 5.475 Km by clearing and removing semi- I _ 14134” 00 | 101388.62

sulid compact mass, water hyacinth ete. under
Canals Division from 01.04.2025 to 31.05.2026,

10 | Annual maintenance ol Kestopur Khal fmmi 50 :
Km to 10,980 Km by clearing and removifzbeuis, |
solid compact mass, water hyacinth etc. under,

w0R39.81 |

ROB39.81

” L.,' .rl.r: i‘_hJ:‘?B




X/

S No. Name of Sub-estimaie

Canals Division from 01.04.2025 to 31.05.2026.

Annual mamtenance of Kestopur Khal from 11.00
Km to 16.485 Km by clearing and removing semi- |
solid compact mass, water hyacinth ete, under
Canals Division from 01.04.2025 1o 31.05.2026

Annual maintenance of Bhnnguu kata Khal from

0.00 Km to 6.95 Km by clearing and removing
water hyacinth ete. under Canals Division from
01.04.2025 10 31.05.2026

Amount put to
tender (Rs.)

2695104.00

2585923.00

Annual maintenance ol Bhangore Kata Khal from
7.00 Km to 13.970 Km by clearing and removing
water hyacinth ete. under Canals Division from
01.04.2025 to 31.05.2026

Annual maintenance of Bhangore kata Khal from
14.00 Km to 21.00 Km by clearing and removing
water hyacinth ete. under Canals Division from
01.04.2025 o 31.05.2026

Annual maintenance of Bagjola Part-11 Khal from
0.00 Km to 5.50 Km by clearing and removing
water hyacinth etc. under Canals Division from
01.04.2025 10 31.05.2026

Annual maintenance of Bagjola Part-11 Khal from
6.00 Km to 11.00 Km by clearing and removing
water hyacinth ete. under Canals Division fram
01.04.2025 10 31.05.2026 -
Annual maintenance of Chowreswar Khal from
0,235 Km to 6.00 Km by clearing and removing
water hyacinth ete. under Canals Division from
01.04.2025 10 31.05.2026 .
‘Annual maintenance of Sarala Khal from 0.00 Km
10 5.00 Km by clearing and removing water
e hyacinth ete. under Canals Division from

01.04.2025 10 31,05.2026

 Total: ) -

Estimated Cost of Main Estimate.- Rs.

\O'!A.J

aHATTAC

2519465.00

2645877.00

1327322.00

982730.00

164306800

1702456.00

38522082.00

39666302.25

468

Contingency 3% of
amount put to
tender (Rs.)

80052.59
76809,59
7483559
7859041
39425 41
29190.00

43804.00

50568.00

1144220.25

Joint Secretary Works

Irrigation & Waterways Department
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| Kolkata, West Bengal, India ===

- fiake Footbridge, Ae-22, Salt Lake Rd, Near Lake Town,
Ae Block, Soctor 1, Ridhannagar, Kolkata, West Bengal
FOO0084, India

Latr 22 .600217" Long BB 4A0B361"
1002 /2026 01:17 PM GMT 0530

= T A ——

Kolkata, West Bengal, India ===
Saltlake Foolbridge, An-22, Salt Lake Rd, Noar Lake Town
Ae Block, Sector 1, Bidhannagar, Kolkata, West Bengal s
700064, India
Lat 22 .600213" Long BB.408357*
Juesday, 10/02/2026 0117 PM GMT +05:30
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Kolkata, West Bengai, India &=
164, Cit Rd, A= Bilock, Sector i, RBidhannagar,
- rolkata, Wesi Bengal 700064, India
i, T at 22 .592811" Long 85.396442°
Googleass Thursday, 05/02/2026G 01:23 PM GMT +05:30
- - —_—— —_' - .-_ -




A oFs Map Camarns

Kolkata, West Bengal, India =
HIf?7+ 57w Parnah Tea And Hatel Store, Thakdari Rd,
Jodthbhim, Newtown, Kolkata, West Bengal 700707,
Indin

Lat 22.862628° Long BAA.463083"
Tuesday, 10,/02/20286 09:40 AM GMT +«05:30

Bl crt uen Camers

South Dumdum, West Bengal, India ===
Hew2+8gr Golaghata Foot Bridge, Golaghata Foot Bridge, Ac |
Block, Sector 1, Bidhannagar, South Dumdum, West Beangal
JO00064, India

Lat 22.596069" Long B88.401308"

Tuesday, 10/02/2026 071:08 PM GMT +05:30

Kolkata, West 2engal, India“'™s
HOrw+rBe, Em Bypass Kazi Nazrul inlarm Ave Fiyaver,
Aa Blogk, Sntavr 1, Ghos - Bagsr, Kn!k'.l |, Wust Bangal

Kly' F 700084 In
- Lat 22582 * Long B8.385987", -
- ! Tunldlry.?l'[ﬂ‘ ﬂ?!?ﬂ!ﬂﬂ! 02 PM GMT'-08:30
o A m———aC e -~
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it ﬁ ' ‘éngal Indla e
' autouaﬁBndga, NayapattilFoot Bridge, An Block,
) Bidhannagar, Kolkata, West Bengal 700102, India 5 "ﬂ

ey B Lat22. 584826° Long 88.436918°
- - Wednesday, 28/01/2026 01:49 PM GMT +05:30
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! Kolkata, West Bengal, India =
Nayapatti Footover Bridge, Nayapatti Foot Bridge, An Block,
Sector V, Bidhannagar, Kolkata, West Bengal 700102, India
Lat 22.584752° Long 88.436923°
Wednesday, 28/01/2026 01:49 PM GMT +05:30
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UPPER BAGJOLA KHAL

South Dumdum, West Bengal 3.!-“

Incdia ==

Alsy Mager Pole, Post Office Rd, Amarpalll, smlh-ﬂl-m
Dumdum, Wast Bengal Z0O0074, Indla *
Lat M 22" 368° 54.4572" Long E BT 24 18. HH“" #..I'
10}02!2& 03:717 PM GMT +0B130
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South Dumdum West &engal o8 27,00 ¢
India .=

JeB6+gwh, Dum Dum Park, South Dumdum, West@ 235 sw
Beangal 7000566, Indla

Lat N 22* a8' 41.4% Leng.E 88" 24* 35.6284" Chosaanr
10.!‘02}20 03:01 PM GMT +05:3050..
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Kolkata, West Bengal, India #8 & z750-c

Land Mark, Ab 62, Near Master Da Surjo Sen

Club, Prafulla Kanan West, Prafulla Kanan, @z s
Kestopur, Kolkata, West Bengal 700101, India

Lat N 22° 36' 14.238" Long E 88° 25' 25.5576" ,,
10/02/26 02:40 PM GMT +05:30 a0 1y

- Ft‘%

NN GEs o sap Carmera |

Kolkata, West Bengal, India &=
Holding Ma 250f7/323, Ward No-24, Bl-ac,
Prafulla Kanan, Kestopur, Kolkata, West Bengal
FO0101, India

Lat 22.603367" Long 88.42093"

Sunday, 0O8/02/2026 02:55 PM GMT +05:320
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FENCING WORK OF UPPER BAGJOLA KHAL

Bﬂl‘lgﬂ-l ?ODEGE. India

Lat 22.632827°

Long 88.401604=
10/05/24 03:37 PM GMT"

=

Kolkata, West Bengal,
Bedlapara Choto Kath Pole,
Kolkata, West Bengal 7000485,

Iricli=a

Paka Bnid

India

LCat 22.63442° Long 8BB.3A79266"
O05/06/25 05:417 PM GMT +05:30
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Kolkata, West Bengal, India

Sanjeeva Town, CA 19, near Aquatica Banquet Resort & Water Park, Action Area |,
Newtown, Kolkata, Dhapa Manpur P, West Bengal 702168, India

Lat 22.663827"

Long 88.462627°
12/11/24 03:36 PM GMT +05:30
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s i
New Town, West Bengal, India ===
Hfmg+86q Hidco Bridge, Canal Bank Rd, Aa li,
Newtown, New Town, West Bengal 700135, India

. Lat 22.583372° Long 88.475605°
Wednesday, 25/02/2026 04:29 PM GMT +05:30
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Sl ..(.‘f,-; Kolkata, West Bengai, india ==
» 9__“ Polenite, Loha Pool, Uniworld City, Newtowr:,
. - = . ~.& Kolkata, West Bengal 700160, India

s d - B Lat 22.571453° Long 88.491948°
GGG_-QIEE . Wednesday, 25/02/2026 04:20 PM GMT +05:30
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N 9\ -2 Kolkata, West Bengal 700160, India
il B Lat 22.571445° Long 88.491905°

Ganglé:r .~ Wednesday, 25/02/2026 04:20 PM GMT +05:30
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Kolkata, West Bengal, India ===

Polenite, Loha Pool, Uniworld City, Newtown,
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< 1 New Town, West Bengal, India =
'L..___d Hfmg+86q Hidco Eridge, Canal Bank Rd, Aa i,
Newtown, New Town, West Bengal 700135, India
SRt &, . Lat 22.68341° Long 88.4756°
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Memo No. 926 Male; 23.04.2025

To,

«_—~—The District Maglstrate,
Morth 24 Parganas,
Barasat, North 24 Parganas

Sub: Request for demarcation of Govt. |and belonging to 1&W pepartment in the district of tiorth 24

Parganas

Ref: Memo No. 45-1 (LAM)/1 (LAMY/AM {m}zmd{Pt-N] dated 26.03.2025 of the joint Secretary 10 the
Govt. of West Bengal, [&W Department .

* L

Sir,

encroached land welonging o 1&v/

This is to inform you that the particulars of surplus jand and :
re and submit report to the higher

Departlment in the district of North 24 Parganas Is necessary to prepa
authority. .

But the details of land L.e. LA Case No., Gazetic Motifications, possession Certificates etc. 2re not

avallable In the office.
Spme records (Mouza wise detalls of plots), 25 per the Land Registers maintained in the office are

only avallable and are peing submitted herewith Block-wise. Alignment drawing of different channels and
Rivers are also attached herewith, The matter yras discussed with your gnsdself on 18.04.2025 during your

visit of Lower Bagjola Khal and Kestopur Ehal.

In view of above 1 would like to request you to kindly make necessary arrangement for demarcation

of Govt. land belonging to T&W Department at an garly date.

your co-operation is highly solicited.

Enclo: as stated
yours faithfully,

' M L\

Executive Engine ar-1
Canals Division

Hemo Ko, 926/ 12) Date: 23.04.2025

Capy farva rded for information & necessary action to:

1) The superintending Engineer, Eastern Circle.
2) The Suh-Diwsiunul Officer, Calcuttd Canals Sub-Division.

/ ki " '
Ererunve Erepneer-l
anals Dalsion
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GOVEIRNMIUNT OF WEST BENGAL
HUUGATION & WA LLIWAYS DITLCLORALL
OIUICC O LXCCUIYE LNGUMLLILCANALS DIVISIO N

"
SECHABASAN, FI_LOGKESARLLAKL, SECTONI], KOLKATA-700106

);_-TuL‘,.u'_l_'r&n{.ﬁﬁIn;ml_@yﬂlw.u.mm
Lt T SN
[ =¥
Hemo %o, 927 it S Date: 23.04.2025
To, : . B
«_ANe District Magistrate, \vrm ) | a I
South 24 Parganas, L o Aot
Mipore, Holkata N ™ =y
Wil
N A o
Sub: Request for demarcation of Sout land bélangisg
Parganas .

1o IEW Department in the district of South 24

Ref; Memo No. 45-1 (LAM/L (LAM)/4H (01)2014(51-1V) dated 26.03.2025 of the Joint Secretary to the
Govt. of West Bengal, 184 Depariment
'51“

This is to inform you that the particulars of surplus fand and ercroached land belenging tﬂ_l&W
anﬂmcni in the district af South 24 Parganas 15 necessary Lo prepare and submit repart to the hlghﬂl’
authonty,

But the details of land e, LA Case o, Gazette Netifizations, Possession Certificates =ic. are nat
available in the office.

Some records (Mouza wise details of plats), as per the Land Aagisters maiTtained in the cffice m;
only avallable and are being submitted herevith Block-wise. slignment drawing of ditferent chennels on
Rivers are 2ls9 attached herewith, .

In view of above 1 would |ike to request you to kimdly Make necessary aTrangement for demzrcation
of Govt land belonging 1o 1BW Deparment 2t an rarly date

Your co-operation |& highly solicited.

Enclo: as stated

fours fathfully,

gy

Ewerutive Engineer-]
Canzls Division

Hemo Ko, 027 /1(2)

Date: 23.04.2025
Copy forwarded for information & necessary action te:

1) The superintending Engineer, gastern Circle, _
2) The Sub-Ovisicnal Officer, Calcutta Canals Sub-Division
v Vet

Executive Engineer-l
Coats Divislan
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GIVHINNMENT O WST IENGAL
LRI G A LN & ‘t'xrﬁll;ll\!ﬂﬁ_iﬂlumrﬂw
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Wema Ko, 928 Dale: 23.04.2025

To,

The District Magistrate,
Marth 24 Parganas,
Barasat, Morth 24 Parganas

E‘uh: Reguest for demarcation of Govt. land belonging to 16W Department in the district af North 24
arganas

Refl: Mema Mo, 45-1 [LAM)/T (LaM)am [Dl}EDlﬂtPl-W:l dated 26.03,2025 of the Jaint Secrotany to the
Govt. of West Bengal, 180 Department '

Sir,

Thiz 15 to inform you that the particulars of surplus land and encraached land belonging to 18w

Department in the district of Nerth 24 Parganas iz necessary to prepare and submit roport te the higher
authorty.

_But the details of Govt, land belonging 12 1&W Department along Upper Bagjola khal are not available
in the office. Only there are records of two LA, Cases viz. La-01/13 of 1953-54 and LD-25 of 1953-94 of
BAGJOLA-GHUNI-JATRAGACHHI DRAINAGE SCHEME. The iand detals and land plans in respect of the twa
LA cases are required to furpish report to Lthe higher authornty.

Alignment drawing of Upper pzojola wha! glang sith Cantonment khal is attached herewith, The

matter was discussed with your goadself on 18,04, 025 during your visit of Lower Bagjola Khal and Kestapur
Khal.

in view of abowve T would like to request you te kindly make necessary arrangement for demarcation
af Govt, land belonging to [EW Dopartment as stated abave 2t an parly date.

Your co-operatian 15 highly aalicited.

Enclo: as stated
wours faithfully,

wﬁ ;ﬂ&‘t‘r

executive Engineer-1
Canzls Division

Mema Kp. 928/ 1Z) Date; 23.04.2025
Copy farwarded for information & recessary sction Lo

L) The Superintcneing Engincer, Bastern Clrrle
2y The Sub-Duasiandd ofteer, Mol (1) Sub-Rivson
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Ciovernment of West Hengal
lerigation & Walerways Directorate
OMice of the Snb- Divisional OMeer
Coleubtn Crnnls Sulbs- Division I"hone pe. (OIT) 033 - 2844575
1713, Caunal West Homdl, Kolkata T00 D04 -l wilo vl B ) con

Memo No: 36H Nate: 1305 Lo1S
. To,

The Block Land & Land Refovms Officer,

Rajarhat Block,

North 24 TPavganas.

Sub: - Request for demarcation of Govt. land belonging to 1 &W Department in the district of
Morth 24 Pargonns,

Ref: Memo No. - 45-1 (LAMY1 (LAMY4M (01) 2014 (PL1V) dated: 26.03 2025 of the Joint
Secretary 1o the Govi. of West Bengal, 1&W Department

Dear 3ir,

This is to inform you that the particulars of surplus land and encroached land belonging to 1& W
Department in the district of North 24 Parganas is necessary lo prepare and submit report to the higher
authonty.

Bul the details of land i.e. LA Case Mo., Gazete MNotifications, Possession Certificates etc. are not
available in the office

Some records (Mouza wise details of plots), as pes (he Land Registers maintained in the office are
only available and are being submitted herewith Mouza-wise.

Your kind co-operation is solicited

Encle:-
: Mouza wise details of plots
Yours faithfully,
V3,06 38
of Sub- Divisional OMicer

“~  Calcutta Canals Sub- Division

R MemoNo: 20l Date: 13.0%, 2025
< Copy forwarded {or kind informution 105
L; 1. The [Execulive Iin;:inc:r-l,(.'nnﬂs Division, Seeh Abasan, FF Block, Salt Lake, Sector- 111, Kolkata-106.

_.,;-_.-',g: 1B.an FenT

Sul Bilvisinnal OMicer
Calentia Canuls Snl=1ivision
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Calentin Crnls Sl Division Pl nee. (U300 03 - 25545254

3202, Cannd West Tond, Kollatn 700 004 gomail selisnglwikiLgmellenm
Memo no: 345 T Date; 13.05. 2025
To. ' ‘lz%h

The Block Land & Land Reforms Officer, +. R N

Barrackpore-1 Block, o'l Y,

Shyamnagar, Pah .F '

MNorth 24 Parganas. o fie'-* T

Sub: - Request for demoreation of. Ghvl lnnd belonging to ] XW Department in the district of
Morth 24 Parganns, ] .

Ref: Memo No, - 45-1 (L Mmumhmm (019 2014 (PL-1V) dated: 26.03.2025 of the Joint
Secretary to the Govl. ol West Iimgnl 1&W Department,

Dear Sir,

ging 1o I& W

This is to inform you that the particulars of swplus land and encroached land belon ‘
to the higher

Department in the distriet of Morth 24 Parganns Is necessary 1o prepare and submit report
authornity.
But the details of lond i LA Case No,, Gozelle Motifications, Possession Certificates ete. are not
available in the office.
Some records (Mouza wise detalls of plots), us per the Lond Repisters maintained in the office are
only available and are being submitted herewith Mouzn-wise.
Your kind co-opemtion is solicited.

Enclo:-
Mouza wise details of plots

Yours fuithlully,

,—/‘é'-:'l"h,u‘n:-"br'_

Suli- Divisional OMicer
Cnleuttn Cannls Sub- Division

Memo No: VEEJ/I'II Date: [3,05. 2025

Copy forwarded for kind informalion lo:-

1. “I'he Cxeculive Engineer-l, Canuls Division, Seeh Abnsan, FFF Block, Salt Lake, Sector- L1, Kolkatn-106.

&
—T 5,05 "
. Sub Divisional Oficer
O/ ([ Calenttn Canuls Sub-Division
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Memo no.:

To,

The Block Land &Land Reforms Officer,
Barrackpore-11 Block,

Barrackpore, Paniliati,

North 24 Parpanas.

Sub: - Request for demarcation of Govt. land belongin
North 24 Parganas,
Ref: Memo No. - 45-1 (LAM)T (LAMY4M (01) 2014 (PIV

Dear Sir,

Department in the district of North 24 Parganos is nocessary

authority.
But the details of land ie. LA Casc Mo., Gazette
available in the office.
Some records (Mouzn wise detnils of plots),
only available and arc being submitted herewith Mouza-wise,
Your kind co-operation is salicited.

Naolificotions,

Enclo:-
Mouza wise details of plots.

ofc

Memo No: 2 6b ,"I_
Copy forwarded for kin
1. The Executive En g:ncer-[, Cana

d information (o'
Is Division, Sech Abasan,

roached land helonging o

This is to inform you that the purticulars of surplus land and enc i
1o preparc and submit report to the

ns per the Lund Register

Date: 1305 1625

glol &W Department in the district of

) dated: 26.03 2025 of the Joint
Secretary lo the Govt, of West Dengal, 1&W Departme nt.

& W
higher

Possession Cerntificates elc. are not

s maintained in the office nre

Yours faithfully,

- 3,08 g

Sub- Dh’l!-iﬂ'ﬂﬂl Officer
Calentin Canals Sub- Division

Date: [3.05 2025

IF Block, Salt Loke, Seclor- I11, Kolkata-106.

ﬁﬁ-‘ 18,08 ™

Sub Divisional OMicer

"f ¢ Caleuttn Canals Sub-Divisien
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Coleuttn Cannls Suh- Division oo no. (O 03 - 33315244
3773, Counnl West Road, Kolkata 700 004 cmall; st el an
Mewo nos 2069 Dte: 20 ° GRS
To,
The Block Land & Land Ref
{ s O
Bheugoro1 Dlaek, eforms Officer,
Bhangore.
Sub: - Request for demarcation of Govt. land belonging 10 1 &W Department in the disictof
South 24 Parpanas, i
Ref: Memo No. - 45-1 (LAM) (LAMY/4M (01) 2014 (P-1V) dated: 26.03.2025 of the Joint
Secretary to the Govi. of West Bengal, 1&W Department.
Dear Sir, |

This is to inform you that the particulars of surplus land and encroached land belonging to 1& w
Department in the district of South 24 Parganns is necessary 10 prepare and submit report 10 the higher
guthority.

But the details of land i.c. LA Case Mo.. Gozette Notifications, Possession Certificates etc. are ool
avaoiloble in the office.

Some records (Mouzn wise details of plots), ns per the Land Registers maintained in the office are
only available and are being submitted herewith Nouza-wise,

Your kind co-operation is solicited.

Enelo-
Mouzn wise details of plots

Yours faithfully,

,.‘F‘f";-f 13.5("‘\'.

Sulb- Divisional Officer
Caleuttn Connls Sub- Division

: 0512015
Memo No: 263\ Dnte: L305:20

ind information k- )
?n?rﬁl:fg:z:ﬁﬁ;nﬁ;c:r-h Canals Division, Seeh Abasan, TF Block, Sult Loke, Sector- 111, Kolkata-106.

,..:-’-5?:" T G
Sul Divislonal Omeer
Caleultin Cannls Sub-Division

fJ!L

- -Fr'__-_-‘-\"'!-

é@'m@;_,

~ suMTRA \ . (@ Scanned with OKEN Scanner
X/ GHATTACHARYYA N T

Cily Gv1 Courl
. Calet

G) '\ N vof 2uel T

Oy

o 5 i ¥
y ] i ] il
anp a1 0% e e
-~ £
{. i ] .



"

Convernment of West lengnl
Terlpntlon & Walcrways Drectornie
O Tee of e Sl Divisionnl EfTeer

- Calenin Crimils Silie [Hvision |'lnnie A, {Far il - 25545154
T8, Crnad West Wond, Kolknta 700 004 eomall: slneesed pamal.oem
Memo no: ACE Date: 1% 052025
To,

The Block Land & Lond Reforms Officer

Bhangore-11 Block, '

South 24 Parpanas.

Sub: - Request for demarcation of Govt. land belonging to 1 &W Department in the district of
~ South 24 Parganas.
Ref: Memo No. - 45-1 (LAMY1 (LAMY/M (01) 2014 (PI-TV) dated: 26.03.2025 of the Joint

. Secretary to the Govt, of West Dengal, [&W Department.
Dear Sir, )

This is to inform vou that the particulars of surplus land and encroached land belonging to I-?ﬂ W
Department in the district of South 24 Parganas is necessary to prepare and submit report to the higher
suthority.

But the details of land i.c. LA Case No, Gazelle Motifications, Possession Certificates ete. are not
available in the office.

Some records (Mouza wise details of plots), as per the Land Registers maintained in the office are

only available and are being submitied herewith Mouza-wise.
Your kind co-operation 15 solicited.

Enclo:-

Mouza wise details of plots
BT : Yours faithiully,

.A: 185y

Sub- Divisional OfMicer
Calcuttn Canals Sub- Division

Memo No: G 8|Y Date: \3. 05 2025

ded for kind jnfarmation lo:- .
?GFHI?[:,:::UE\'L‘ Engincer-, Can als Division, Secly Ahnsan, T Dlock, Salt Lake, Sector- 1L, Kolkatu-106.
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Memo nos 369

Date: 123 052025

To,

The Bloek Land & L -

Haroa Block, % Lnnd Refarmis Officer,
North 24 Parganas.

Sub: - Request for de P
5t emarcation of Govt. Innd belonping : i istri
North 24 Parganas. of Govt. land belonging to [ &W Depariment in the district of
Ref: .‘;‘I{:nm No. - 45-1 (LAMY/ (LAM)/4M (01) 2014 (P-IV) dated: 26.03.2025 of the Jaint
ecretary to the Govt, of West Bengal, [&W Department.

Dear Sir,

and and encrosched land belonging o I& w

This is to inform yeu that the particulars of surplus | ¢
to prepare and submit report to the higher

Dcpart:menl in the distel of North 24 Parpanas is necessary
authonty.
_ E%ul the details of land i.e. LA Case Mo, Gazelle Motifications,
available in the office,
Some records (Mouza wise details of plots),
only available and are being cubmitted herewith Mouza-wise.
vour kind co-operation is solicited.

Passession Certificates ele. are not

as per the Land Registers maintained in the office are

Enclo:-

Mouza wise details of plots
Yours faithrully,

.--dﬂ.éi'“ TN L

Sub- Divisional Officer
Caleutta Canals Sub- Division

Dale: 13,05 200

Memo Noi 244 Il s information fo-
quf" rull_:*‘-’ ard:?d-:&gnzir::cir-l C';nnis Division, Sech Abasan, [T Block, Salt Loke, Sector- 11, Kolkata-106.
. The Executive B &t

--5==-'E"‘T | Bagn

Sub Divisional QOMicer
Cilentin Canils Suh=Division
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Coonvertiment of West Bengal
trvipation & Waterwnys Dhrecinrale
OMiee ul the Sul- Divisiannl Ofheer
Calentta Canals Snl- Division Mawnc o, (O 033 - 25345234
3773, Canal West Rand, Kalkiin 700 004 cemuil: slncgunl el orn

Memo No - |00y Dated - 220 |2. 2023
s

The OfMicer-in-Churge,

LakeTown 'olice Station,

Lake Town Rd, Block A, Lake Town,

South Dumdum, West Bengnl 700089

Sub: Encroachment at the faotpath of Shyamnagar Bridge over Cantonment Khal.

Sir,
With reference to the above mentioned subject this is to inform you thal the unauthorised encroachment
with hutments has been constructed at the foolpalh of Shyamnagar Bridge over Cantonment Khal. They art
making 6 nos. hutments illegally which results damages and blocked the movement of pedestrian. In this
scenario, you are requested to take appropriate action regarding removal of these encrozchments, This letter
should be treated as general diary.

Your co-operation in this regard will be highly appreciated.

Thanking You,

Enclo: Yours faithfully,

1. 2 nos. photo of the referred spo.
-¢6—§'. - 22.12.0%

Sub- Divisional OMicer
Culeutta Canals Sub- Division
Mobile No: 6290342372

Dated-
NMemo No - e

rded to: &
Colpy ‘:‘;;""“Emcumc Engineer-1, Canals Division, Jalasanipad Bhawan, 2" Floor, Salt lake City,
. e
dﬁ ‘

Kolkata- 700 091.

&
Sub- Divisional OMicer
Caleuttn Cuanals Sub- Division

RECEIVED
Content Noi Verifiag

KOTAR,
\ Y
b -t )

. b \ : i anner
X BHATTACHARYY &1 Scanned with OKEN S¢
/ Cilv Sl Courl
1 Calga'. -
WA Rean Mo 0G5 of 2ue? r‘:,
O, ury Date &
e 11032007 SN
\\i ) --'?' ; |ﬁ L ey AR A
F g p L, )
U A s ! L0
B LN

Amwriai_ ‘% 87



\
|

488

Covernment of West Bengal
]I-‘I'I:I:"_;I”[HI & Waterways Directorale
OlMiee of the Sub-Divisional OMicer

Laleuttn Canals Sub-[hivision Ithne No; mmm",- A
Memo No.: 373, Canal West Road, Kelknta T00 004 1emait: sl et pepiel g
MemoNo.: | "2q Dale: 91- 062° 2%
To, ‘
g_i'ﬂ‘j-" ‘B‘LL .
The -in- ' : eemenpeesramssmnnran s
Officer-in-charge, RB““‘EBﬁmnt not Verified
. ]
Ultadanga Police Slation, °
. tur
62, Uhadanga Main Road, Hme U

Ultadanga, Kolkata - 700067

Sub: unauthorised construction of 34 nos hutments in the bank of New Cut Canal

Sir,

This is to inform you that 34 nos new hutments have been constructed "’""‘_h gorngated
sheet within the left bank of New Cut Canal in between Ultadanga and Rail Bridge adjacent
to MNew Cut Canal.

You are requested to take necessary step to remove those unauthorised hutments. In l.his
regard you are requested to contaet Sri Ayan Kumar Khan, Sectional Officer, Canals Scction
(Mobile No: 9002236106).

This letter should be treated as a G.ID.
Thanking you. Yours faithfully

__Bigionan

Sub-Divisional Officer
Caleutta Canals Sub-Division

Memo No.: ]'3‘?!; (2) Date: 91.n 224

Copy forwarded to:
1) The Exccutive Engineer-l, Canals Division, 2™ Floor, Jalasainpad Bhawan, Kol-91

2) Sectional Officer, Canals Section
ﬁ aronay

Sub-Divisional OfMcer

Caleuttn Canals Sub-Division

*ql Scanned with OKEN Scanner
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o GOVERNMENT OF WEST DENGAL
TUUGATION & WATERWAYS DIRECTORATE
AEVICE OF THE SUB DIVISIONAL OFFICER

ey DABL IRRIGATION SUf ASION
sDON VGAN, PRAFULLA -?-Lx ON SUB-DIVISION

ool AN, KESTOPUR, KOLKATA - 700 10)
Me=o Mo 105 Ermevit:ehmhush [ grecrid, com
" Dated: 18.03.2024
The Inspector-In-Chares
Dum Dum Police Station
srebazer, Nelkate - 700 025

egal construction of some brick pillars for supporting @ permanent
577_'“1;'-"-"'3 aleng left bark slepe of Ugper Bogjiola Khal at downstreom of Bedispara RCC
Sridgz, within Ward No, 06 of Sourh Dum Dum Municipality.

This is 19 apprise you that an illegal construction of some brick pillars as support for a struciure
of permanent nature has been corstrucred during last night ie., 17.03.2022 on the canal left bank slope
of Upper Beajela Whal just downstrecm of Bedispara RCC 8ridge by some unknown local peoples. The
crez where the said corstruction hos been erected is @ Govt. land belonging te Irrigation & Waterways
Deot. Due to such illegal construction domege has eceurred to the newly canstructed slope pitching work
sherchy incumring loss to Govi. property. Since, the illegal brick pillars are also clong the canal slope and
is within the Top width of the Upper Bagjola Khal it will pase obstruction to the flow during monsoon
peried The site was visited by the undzrsigned with the concern Jurior Engineer today at around 12.00
mean end upon enguiry it is learnt that some lazal people are doing such illegal construction activities for
o Locgl Club Reem. Upen further enquiry it is revealad that they got some essurance for the
construction of the said club room in black and white (photocopy enclosed as collected from local
peaple) from the Site-In-Charge of Tontia Construction Ltd, during the construction work of overhead
Nagpera - Dum Dum Airgort Metro Railway Line a project of Kolkata Metro Railway Dept. in the year
2015, The urdersigned asked the local meb fo remove those illegal pillars from the canal slope and not
1o pﬂ:ﬁcd gry further illegal construction in that orea, but resentment and annoyance surfaced on my
waords by them.

In this scensrio, you are regiested to take necessary steps from your end so that the illegal

encroachment may be removed thereby making the Irrigation Dept, land free from encumbrances, Some

-
R -
=

geatogged phatographs ere Fu/r__r_l_i_.ﬁls:;:_:'{hu ewith for your ready reference. Any logistic support for
e gD

L™, —
OTAR..
[fns s
- wh IV W -
X /grarmactirri\ ® v
I / City Cvi Court
Gjlll.lhlﬂr ?TI:.?EI'Ehﬁ dui? ) 'ﬁ‘.’
gl ry Dale A -"E::I'\ ‘
i ] 3 ﬁ:r:l .--:‘._.
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ny

oval of those pillars will be app , ,
rem P ¢ arranged from this end ge and when will be necessary. For any fi
A ' any turther

II”IH.DT' E”glnﬂﬂl' sri
. .“.ﬂ|l|ﬂhPuIM 1 :
vour carly positive action will be highly I ul (Mobile Mo.: 9433035171)

querics you may confact my concern

apprec) ’ F .
ppreciated from this end. This letter may be treated o general
dli‘lf’j’.

Enclo.: As stated above,

[Bhr/py -
Sub Divisioriaf Officer

Cf Dabu Irrigation Sub Division

Memo No.: 105/1(3) b

Dated: 18.03.2024
Copy forwarded with all enclosures for information & necessary action to:

1) The Chairman, South bum Dum funicipality, Dum Dum Road, Nagerbazar, North 24 Pgs.,

Ikata-74,

\/}’ The Ward Councillor, Ward No. - 06, South Dum Bum Municipality, North 24 Pgs.
3) The AXEN/Con-I, Kolkata Metro Railway, 3371, J.L. Nehru Road, Kelkata- 71.

(@0} otsicer

Dabu Irrigation Sub Division
6l

Memo No.: 105/1(3)/2(3) Dated: 18.03.2024
Copy forwarded with all enclosures for information & necessary action foi

1) The Executive Engineer-I, Canals Division, 2 Fl. Jalasampad Bhaban, Saltlake, Kolkata-91.

2} 5rl. Biplab Paul, Junior Engineer, Dabuy Irrigation Sub-Division, T & W Dte,

3) The Concern Agency, Arihant Dredging Developers (P) Ltd, 6B, Dr. Rajendra Prasad Sarani,
Kolkata-01. You are requested to keep a close watch so that no further illegal construction work

may happen since the warking site is under your custody until the engoing werk finishes,

BlodLy
Sub Divisz'u I|Officer

qbuhu Irrigation Sub Division
L
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Mo No, 3o Restipin, Prafita hanan, halkna 50001
o [yate: | 1/09F2025

The OMcer-In-Ch
Moager Bazar Police St
Nager Barar, South Dum Bun, ,
Kolkata - 700074,

arpe

Sulby;. nat . . N
w Unautharized concrete Platform alang with 4 nos. REC Colwmn [ Lat: 22°.07

SOON, Long: 80° 247 15 7644°K) adjacent to the Aloynagar new Dridge toward
P P Roal along fight Bank of Upper Dagiola Khal enceoaching Govt. land.

S,

This 15 1 inform you that, some unknown mlscreants have constrcted Unauthorized concrete
Matform along with 4 nos, RCC Column [ Lat: 22237 202874, Long: 809 24° 15,7644°E) adjacent to
e Alevpagar new Dridge weeavd Dom Dum Head along Right Bank of Upper Dagjula Bhal
encroaching  Gove Land, This should be remueved immediately for the free Now of water and
malmenance ol upper Bagiola lKhal, You are requestel W take necessary action from your el sa that
ne ferther construction may occur in that leeatfon For further enquiry you may contact with sr|
Kalvan Humar Salwo, Junior Engineer, Dal (1] Sub-Division [ No. 0972035 100]. A peo-tag pleture
of the said (llegal structure £ enclosed herewlth fer yaur ready reference.

This lettershaunld be treated as geworal diay,

Thanking vou.
Enclosures: 1) As staded above

Yours r.-.nhruuy‘

oe u 0%
d) Lf Suli Divisionol Officer

Dabu (1) Sub-Divition

mo No.: 332/1(3) Dated: - 11.09.2025
Cnplll.* forwarded for information and necessary action to:-

1) The Chairperson, South Dum Dum Municipality, Municipality Building ,Dum Dum Road, Ny
Nager Bazar, Kolkata - 700074, ;
2] The Executive Engineer-l.Canals Division. | & W Dte., Sech Abasan, FF Black, Salt Lake, N ;?

Sector - 1L Kolkata- 700 106
3] Sri Kalyan Kumar Sahoo {Junior Engineer ), Dabw (1) Sub - Division.

g Jozpg 1AUN :
paljap N M) f‘é‘. Lt
o e Q(/ Sub Divisional Oflicer
~ ) 1F .@la’hu Irrigation Sub Division =
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Memo Mo, 363

I'o

The Olicer - In- Charge
Lake town Police Station
Lake Town Road, Black - A
Lake Town, South Dum Dum,
Kolkata - 700 089

Sir,

Enclosures: Arstated above

GOV EINMENT OF WEST ENGAL
THRIGATION & WATEILWAY S DIRECTORATE A
WMee af The Sub Diviadpnas! OMipe .
Diabu hrigatkon SekMivivan
Boestapur Lor gation U2

Date; 13.09.2023
SE IO

Subs  Unauthorized temporary shed [ Lat: 2261156 N, Long: 8840952 E) adjacent o the
Jessore Road Bridge along right bark of Upper gzgiola Khal encroaching Gave. land.

This is to mform you that, some unknown misirems have constructed a temporary shed | Lat .
2261156 N, Long : BR40052 E ) near |essore Road Bridge along the right bank of Upper Sagiola
1hal encroaching Govt Land. This shoutd be vemoved immediately for the frez Now of water and
maintenance of Upper Bagiola Nihal You are vequested o Tke necessary action from your end so
that na further construction may oocur in that lecation. For further engquiry you may contact with
Sri Biplab Paul, Junior Enginesr, Dabu (1) Sub - Divisien (Ph. Ne. 5910905928). A geo-tag picture ol
the said Nlegal structure is enclosed herewith for your ~eady reference.

This letter should be treated as g3 ral dlary

Thanking you.

3ol
Sh:‘ﬂli'f.!. '
0| pabu ) sho-Division

Memo No.:363/1 (2) Dated: - 13.09.2023

Copy forwarded for inform ation and negessary action (-

1) The Executive Engineer-1, Caunals Division, | & W Die, 2™ Noor, Jalasampad Bhawan,

Kolkala = 700 091.

3) Sl Biplab pawl (Junior Engineer ), Dabu (13 Sub -Division, Katkata- 700101

'-':d-‘J - S;;:wﬁﬁﬂ%‘-ﬁc::'
e
Ant mil} Sub-Division

ol
[T
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GOVERNMENT OF WEST BENGAL
IRIGATION & WATERWAYS DIRECTORATE
DADBU IRRIGATION SUD DIVISION
KESTOPUR, KOLKATA.
Ut Date : pe.01.2023

Memo ne: Camp/l

To

The Inspector-in-Charge,

Baguiati Police Station,

Kolkata-700059.
uice gate over Upper

Sub: Unautharized temparary hutment adjacent to 5-Vent sl

Bagjola Khal along VIP Road near Kestopur Bustop.

Sir,
porary

pknown miscreants have constructed a tem

| would like to inform you thatsome u
repeated requested they are

Bagjola Khal. After

e removed Immediately
act far further enguire you may contact mein t

hutment near 5-Vent sluice gate over Upper
for the sake of the Upper

reluctant to remove the structure.This shauld b
his

Bagjola Khal for its maintenance and others.In resp

no. 9433035171,

Thanking You,
Yours faithfully,
34

Junlor Englneer
Dabu (1) Sub-Division

Ng

emo No camp/1/1(1) Date; 06.01.2023

Copy 10
n sub-Divislon, Kestopur, prafulla Kanan, Kolkata =700 101, for

)-[/Sub-piuislnnm officer, Dabu
{ his kind Information.

favour o

ﬂ".ﬂ 10 Pl P,
Junlor Englneer e

Dabu (1) Sub-Division
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Government of West Bengal
Irigation & Waterways Diroclorale
Assistant Englneer.l, Metropolitan Dralnage Division No, |
Jalasampad Bhawan, 5" Floor
Saltlake City, Kolkata-700081
Emall id- pe2mdd [ = ail con
Memo No Date:

o
he Officer-in-Charge
Technooty Police Station
Newtown, Akandakeshary,
West Bengal 700135

Sub: Unautharised encroachment of Govt land over the Lower Bagjola khal near

Natunpukur Bridge, Mouza: Chhapna, Block: Rajarhat, North 24 PGS.

It has been observed that at left bank of Lower Bagjola Khal near Natunpukur Bridge, Mouza:
Chhapna, Block: Rajarhat, North 24 PGS, some unknown people have erecting permanent structure {under
canstruction) which is obstructing the flaw, monitoring and maintenance of the said canal. Photograph of
such encroachment is attached for your ready reference.

Now, you are requested to take appropriate action as per law to immediately stop the construction
wark and register my F.|.R in the above subject matter.

Your necessary action is highly solicited.

Enclo: as stated 1 E
3_r o i 25

0
Assistant Engineer-||
Metropolitan Drainage Division - |
Jalasampad Bhawan, Sth. Floor
Saltlake City, Kolkata-700091

BO\516427 6
A11%9259 0% -

Memo No. A8-11/95) Date: 03.07.2025

Copy forwarded to:
i. The Executive Engineer, MDD-| for information.

i The BDO, Rajarhat, Bishnupur, Kolkata, West Bengal 700135 for information.

)
~ refﬂ"‘""a dN hiat Ay LJ- 14 .1 8ty Assistant Engineer-i|
g;.,,,{f.a Trel toky g ME itaPrainage Division - |

NI
N 1, ) dwan, Sth. Floor
/ /25 I 03.07. 24 L,/_E Y\ “"']ah?ﬁlf"" Ikata-700091
1312 ﬁ Hj' SUN w
. * BHATTACHARYYH

.'_\‘._ -‘-,- #N _'- ) I N ' C{ CI“-IB{‘“["
R € 1@,-&/"(1’ w{;aicd.'u N
' &% 090 24" 1 G) s, 065 ot 2u2] G,
I C '.-L;,I'H'-ﬂ Dala / .
05 iup 9 e\ 91037027 7 QJ‘Q‘.
J MAR 2076 \{_‘ oy
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Government of West Bengal
Irtigation & Walerways Direclorate
Assistant Engineer | Matiopoalitan Dra nage Divinion No 1
Jalasampad Bhawan, 57 Flooge
Sattiake City. Kolkata-700091
mo Na AL it 10 2024
‘.
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ey Mo, 27 . - 50
FIRST INFORMATION R EPORT

(FREst Iformation o a cognizable «ome PRPOTTED s svatiom 174 1 M s at 1'%}

& g R) (8] Subv Diva Barasat (10) PS. Haguiin(iv) Year 2024 (VIFIR New 850080 200 wi) Loate 15 657 20054
-4 sections . ot (I ACE LTIRITITITS

(UDSHASFASRERIISISHONS... 134 01 Thes Canal Act 1804 & 4D of WHLR Act, 1955 & 204/29% /25 1 of o
Hetegod Muporpal Lotparation Ac

L ja) Lenernl Digey Bederence: Entiy No. . . 1347 Ui AL 17:05 lirs
(01 enerence of Ofence: Dav._.. .. Nt Me ool Dol Not kiown Pikiis TR -
{0 bdowmation Becened Date,..,... L5.07 224 Tiene M ET DN his
GONo. . 1247, il e AR Palice Statian

4 Ty of Information. Written/ Oial/ hll‘lImlm—uluunuml Aty

o M restistecied alter Peellivning ry Enquiry, relerence nio, of such eniuiry N A

o Mlace of sccorrence; () Divectlon and istance from Ps South East Appros a4 K M
(01 Address: . Over the bank of lower Bagjola Khal near lagatpur Bridpe, BMC Wiird Mo 20

() In s ..n.|l-.|=.1c |irr1 it ol IIIH I"nlh ¢ Smnnn [lll'rt the namg olPs. |
Ihastricy

Lomplamant/Tnformant:

L Name.... Milon Murmu « Assistant Engineer -11, Metropolitan Dralnage Divislon- 1, falsampad Bhiawan
[B)Father's fHusband's. Name........DURRIFAM MUPIIN <o osins s ecosnneenn oo
{IDate /Yearof Birth e 0, 11,1992 (Are 32 yoar'i] -------------
(d) Nationality.....oo.co.o.o LTl L) PR o0 S0 o St 1 O i
(e} Address o Sarat Sarani Gorkhara PS. Snn.lrpur » Districe South 24 Parpganas , Kolkata 7000150
{) Mobile No. ..., 8013168276, i o iy
(&) DN/ Any u[hl'r 1D Nu. Aadhar No965SB 7796 5377 oo o o severers
(h) E-munl 1y Mmurmu.milonZs57@gmall.com
8 Detals of l-u:uwn}su::p-_-rn-d,"unknnwn,f;:.ccum;ll with full particulars [Atach sepacate sheet, il neoessaoy |

Some un-Kknown miscecants

.................................................................... el SR s R Yo

11. Total valur,nlj;rdperllr.-s stolen/involved. ...

g =t report/ U Case no. il any.... (e P S S e e
:: l[::l:l::mtanpu [in;ch separate shrpl_-i |fr|:{||.nrrdj The original written cnmpl.‘nnt m‘ lhf u.nmpl anant wla bois

treated as FIR is enclosed herewith.

Action taken: Since the above report reveals commission of elfence[s) u/s......15A of The Canal Act 1164 &
14.

il Corporation .I".l t. it :
% & 204 /295/261 of West Bengal Municipa

el it :I I-:'u investigation or chrected. 51 Sumanta Bar of Bagulatl IH, L (1S T |
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': .'f - GOVERMMENT CGEWEST BENL -"H_
3 2 IHRICATION & WATERWAYS DMRECTOR/ 1.1.._
‘ - fat METROFPOLITAN DRAINAGE DIVIS {ON
I\h' S 4.3 AL ASAMPAD BHAVA 4TH B OOF
- :\'i t(k - 1 "..l VLK & W b h e
Mema Nyt AR-I1/ 109 Date: #o6y 2022
To

Officer -in — Charge
New Town Police Station
New Town , Kolkata

Sub:_Unouthorised excavotion & boring works ocross and along right bank of
Lower Bogjcla Khel
Sir,

It has come to the notice of the undersigned that somebody calming to be from fio Digital Fibre
Privote Limited are laying some telecom related cobles ceross and olong the right bank of Lower
Bogjola Khal near Gouranganagar within Jhicngre Hatiora G.P.

In this respect it is to mention that no permission was accorded from irrigotion & Waterways
Department , Govt of west Bengol for such work and thot should be considered as illegal and
unguthorised .

Now since the matter is reloted to loss of Govt. revenue you are requested to consider this as forme!
F.i.R. and act aceordingly .

o

\

Assistant Engineer- Il
Metropelitan Drainage Division-1.

Memo No: AE-11/109 /i(2) Date:- 15/6/2022

Copy subrmitted to:-

1.Executive Engin=er tietropolitan Orainzge Division-l for his §@Tﬂ@*_

2.Arghya Sengupta, Junior Enginzer for information and necyss

Ciler --‘L Courl Assistant Engineer- i

: Calod.'v M s n Drainage Divisicn-l.
D\ o oo Ko Orenes
o ity Dale Q'

31.03.2027
Of W,BS\Q'
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Government of West Bengal -
' — Irrigation & Waterways Direclorate
Assistant Engineer-ll, Metropolitan Dralnage Division No. |
Jalasampad Bhawan, §", Floor
Saltlake City, Kolkata-700091
Email Id- qe2mdd Li@gmaeil cam

Memo No.  [}]° - 'Iﬁl ) / la g Date; © 7/ {r- ',)‘}F’a‘.i

To
The Officer-in-Charge
New Town P.5.

North 24-Parganas

Sub General Diary agoinst unouthorized encroachment of Govt. land
It has been noticed that at a number lacations along both bank of Lower Bagjola khal same people have encroached canal
waterway by means of earth filling which obstructing flow of water. This issue has also came to the notice of Principal Secretary
to the Govt. of West Bengal, Irrigation & Waterways Department and he categorically instructed to lodge complain
immediately.

Photographs (two nos.) of such encroachments are attached for your ready reference.

Mow, you are requested to take appropriate action as per law and this letter may be treated as formal General Diary,

Enclo: as stated above,

18 Nl
Asaisiant Ergine
Metiapohtan Oranaga Lond
PEW bie (Dot RS EEORRE
| F1 L |l i 2E -
' Lt
wemori, HET 1031 [ (4) owe: 99012011
Copy farwarded to:
i) Executive Engineer, MDD-1, Jalasampad Bhawan, 4™, Floor for information.
it) 5ri. Indranil Chakrabarty, JE/MDD-| for information and necessary action.
TN
N STAR . AL
i ITTRAT S
| OTAR-FL
’ ; SUMPTRL! . gt g
Y /K [ gk .u‘.".u.\ % T |
t“, oy I Cily Gl Courl
L= : Calcu.'. -
.\b { ) Heot i "_.:\_h ..L'l’:'lil ﬂ: _ s N
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Government of West Bengal |
. -~ Irrigation & Waterways Directorate
Assistant Engineer-ll, Metropolitan Drainage Division No. |
Jalasampad Bhawan, 5", Floor
Saltlake City, Kolkata-700091
Emafl td- ae2mdd L @qmatl.com
Memo No. 1[0 --'i[‘/m?— Date: of.r/m;}:.n_ e
To
The Officer-in-Charge
Baguhati P.5.

Morth 24-Parganas

Sub: General Diary against upautharized encroachment of Gout. land

It has been noticed that at a number locations along both bank of Lower Bagjola khal some people have erected structures with
bamboo post obstructing flow of water. This Issue has also came to the natice of Principal Secretary to the Gowt. of West

Bengal, Irrigation & Waterways Department and he categorically instructed to lodge complain immediately.

Photographs (ane no.) of such encroachments are attached for your ready reference.

Now, you are requested to take appropriate action as per law and this letter may be treated as formal General Diary.

Enclo: as stated above.

?F’
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- c’llqlq_"b
L
Mkl v i Y 1= M
PE W e5! B ol
N | 1D b ity

Memao No. ﬁE'II/iL"lX’!l('ll) Date: af}{an 11 -

Copy forwarded to:
il Executive Engineer, MDD-1, Jalasampad Bhawan, 4", Floor for information,
i} 5ri. Indranil Chakrabarty, JE/MDD-| fer information and necessary action.
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GOVERNMENT OF WEST BENGAL
IRRIGATION & WATERWAYS DIRECTORATE
Office of the Executive Engineer
Metropolitan Drainage Division No.-1
JALASAMPAD BIAVAN, SALT LAKE
KOLKATA-7000491

Memo No.. /5L 02 416/ Date:-04.02.2020

lo
the Inspector -in-Charge,

Technocity Police Station,
Bidhannagar Police Commissionerate,
Newtown, North 24 Parganas.

Sub:- Un-authorised encroachment over the Both bank of Lower Bagjola Khal in between
Naskarhati and Akandakeshori.

Sir,

It has been observed that some space over the both bank of lower bagjola khal Khal in
between Naskarhati and Akandakeshori. (photo of this encroachment is attached) is going to
be encroached by constructing structures damaging the newly constructed precast lining by
some local p:.oplc which may cause difficulties in near future particularly during monitoring
and maintainance of said canal.

Therefore, T would request you on behalf of I&W Die. to take necessary steps and treat

this letter as a complaint from our end as well as provide law & order support (with adequate

police force) during the eviction at the spots which will be carried out as soon as possible.
Thanking you in anticipation.

Yours faithfully
Encl: Photographs of the incidents. -
kAl
A '“u n\ek
Executive Englncer
Metropolitan Drainage Division No.-]

MemoNo..ooveiiiiil Date:- 04.02.2020
Copy forwarded for favour of kind information and necessary action to the -

~=The Commissioner of Police , Bidhannagar Police Commissionerate,
" ._'_'_ _— i, ]

7 T on .'"
. s i L ; ) —
L /%&urﬂ*" o Ut Exccutﬁe Engincer
§ Metropolitan Drainage Division No.-]
Memo Now e S ATAR { Date:- 04,02.2020

b
Copy I:arerdcd for favour of Lmdg/fd’ﬂn)uirﬁﬁ_and m.ces-aary action to the :-

I The Superintending En neerMetrd laq D tmage Circle, I & W. Dte.
Tf'\ LR sl
2. The u’\\&l*.ldr:l. Engincer-11. Ile.

y G | ( 'Jm'
f

. | . [ 1/

F . 5 ¥ )‘ ' A @ 5 1
A . r—-—.' m\ll‘.'-"ll' T 1||||::|'|-'II & j? C‘f‘?\‘ - !. ll . i‘l-.ui; '-'J?'B

- \ d ¥ —
Qe el \ O,\ b o4} l. :'} ) l\:.cuuw.c'}_nyncur
r._J'.|IHJj h | A I : J}:iq:;‘npdllmn Drainage Division No.-I
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GOV TSN OF WIS, B0 if I A
RGOS PIOS & W AT IRWAYS DR nl st i A
. il " !
Oice of the Pxecutive bapieea VIS .
A~ Y -~
Atepopolitan Dramage Disasion o | s‘t”\"h I' [\ gy
IALASAMPAD BHAVAN,SALT | Ak R e L
KOLRATA-70009 - ;'Lmn,
Memo No oo e Bl : Pate-h e,

To,

The Inspector -in-Charge,
Newtlown Police Slation,
MNowlown,

North 24 Parganas.

Sub:- Fairs to be arranged by Shantimoy Nagar Avijan Sangha over the land of lrrigation &
Waterways Deptt, adjacent 1o Lower Bagjola Khal.

Sir, \

I would like to intimate you that the aforesaid club has been prayed for NOC to this
department for conducting a fair over the land of this Deptt. The letter seeking the NOC by
the club is hereby attached for kind perusal. The said NOC may be given from competent
authority of this Department. Subsequently it is taken under your notice for necessary law &
order support at that spot and it is also to be noted that the fair is merely temporary basis (for
10 days). as mentioned by the concerned club.

Thanking you.
Encl. as stated Yours faithfully

M“
Executive Engirieer

Metropolitan Drainage Division No.-1
—
Memo No.. Zf‘*}g’— (fé/g 9*5_6 /{ [y Date:-.. 0 ::) . (,2 '-K ?
Copy forwarded with enclosure for favour of kind information and necessary action to the -

1) The Superintending Engineer, M. D. Circle
2) The Assistant Engineer-11, MDD-1

-if oF
Executive Enginess
Metropolitan Drainage Division No.-1

Memo anji)gfé/'ggy/r( ’Z/,Lé/ Date: {Hﬁ"g -"'? '_/9? :Tﬂ‘: r
Copy lorwarded with :.nc]mur\A/rPa/ OA'J\J,}LT\Lnfnnmlmn anJ neccssary acnon to the :-
r'l A Jl.‘i |IIF)'| ILf’.H ‘:" d 3 rFE FI-‘ }r J_'_
1) Sri Monodeep Mukhcgu xn.E-ll]anhLmecr BMC

- |

\‘-"I
S\
‘,m,' 50 2021 (T F'-.-:chnvc Engm&t‘r“'-‘ AT
. _ -'.JJ:' Y /lt\ll‘ politan Draitiage DivisionNosI
.“.._' . gy Ua{r‘: : .
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Government of Wesl Benpal
Irrigation & Waterways Directorate
Office of the Executive Engineer: Metropolitan Drainage Division-|
Jalasampad Bhawan (4" floor), Salt Lake, Kolkata-700091.

Memo No: C{'C;/?t} 30 Date: 0 ”/f"f?

To,

The Inspector -in-Charge,
Newtown Police Station,
Newtown, North 24 Parganas.

Sub:- Un-authorised encroachment over the Both bank of Lower Bagjola Khal in between Naskarhati
and Akandakeshaori.

Sir,

It has been observed that some space over the both bank of lower bagjola khal Khal in between
Naskarhati and Akandakeshori (photo of this encroachment is attached) is going to be encroached
by constructing structures damaging the newly constructed precast lining by some local people,
which is not at all admissible and against the interest of Government. These also cause difficulties in
near future particularly during monitoring and maintenance of said canal.

Therefore, | would request you on behalf of I&W Dte. to take necessary steps and treat this
letter as a complaint from our end as well provide law & order support (with adequate police force)
during the eviction at the spots which will be carried out as soon as possible.

Thanking you.

Encl. Photographs of the incidents. Yours faithfully
LR A
Executive Engineer
Metropolitan Drainage Division No.-I

Memo NO...cve e Datei e,

Copy forwarded for favour of kind information and necessary action to the -

The District Magistrate, North 24 Parganas B
"o

Executicingmeer L‘-‘"

Metropolitan Dramage Division No.-1

\\o /\ﬁ?}

Memo MO e, :Ela'télf'“\
BHATTACHARYYr \ X

- ’ egn Mo 155 of cwe2f (O
lTreCummissmncr bf Puhce Bidhannagar, \ O \ Femry Date C}-'

N\ I ._'r Wl \rikd - CQ
y N O i
MH: | -;-t,}“ _‘i"‘:"ﬁ” f[letuﬂv%"éngmeer ( b MAn
e Al U T Tt ey

l{—-di— r"J /””/ Metrapolitan Drainage Division No.-1

hr
L e I i1l
- : ) AL R A | Lt ey



GOVERNMENT OFF WEST BENGAL
IRRIGATION & WATERWAYS DIRECTORATE
Office of the Executive Engineer
Metropolitan Drainage Division Nu.-1
JALASANMPAD BIHAVAN, SALT LAKE
KOLKATA-T00091

Memo No L,’S'ffé/ﬂr-{rﬁ_?) . Dater iC—"—- 2049

Te,

The Inspector -in-Charge,
Newtown Police Station,
Mewtown,

North 24 Parganas.

Sub:- Unauthorised encroachment over the right bank at Anandapally, Mouza-Chandiberia,
hd within Bidhannagar Municipal Corporation, Dist, — North 24 Parganas.
Reference Memo No : 4S-46/2203  dated 12.09.2019.

: ¥
Sir,

~ With reference to the above, I would like to remind you that Sathi Club / Sathisangha
Club has once again started the unauthorized construction work covering some space over the
right bank of Lower bagjola Khal at Anandapally, Mouza-Chandiberia, within Bidhannagar
Municipal Corporation, Dist. — North 24 Parganas .

Therefore, I would once again request you on behalf of [&W Dite. to take necessary

steps to stop the unauthorized construction work on Government land and tréat this letter as a
complaint from our end. *

Thanking you in anticipation.

Enclosure : zerox copy of Memo No : 45-46/2203 dated 12.09.2019.

e

T CONMISSIO S

Yours faithfully,

|
22 OCT 2ma (f‘{,fr-’f’, Executive Engineer

antsts 7t Metropolitan Drainage Division No.-I

M{:mn Ncr fIr 5 é}g/ s Dale-dg_iﬁ_go‘{g

Copy forwarded for favour of kind information and necessary action to the :-

\L;/Iﬁ:nmm:ssmner of Police , B Ldlmnnagar

2) The Commissioner, Bidhannagar Mupi glgl Cm;@r'mun

AR;.

SUMITRA R‘"“‘NV
BHATTACHARYY,, \ i he
City Cv'l Coyny -

Calca.', . Execuliv€Engineer

Regn. No. 065 odMigty ﬁuan Drainage Division No.-I
Eipiry Dele /GT
M 0O8°

5% 05 w 2026
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Government of West Bengal
Irrigation & Walerwavs Directorale
Metropolitan Drainage Division No.l
Jalasampad Bhawan (4 floor)
Saltlake City, Kolkata - v1.

Memo No: AE-11/82 Date:- 01.10.2019
[0

The Inspection-in-Charge,
New Town Police Station

Subz- Un-authorised eneroachment over the Left bank of Lower Bazjola Khal

N Near Akandakeshori Composite bridge.
Sir.

It has been observed that some space over the left bank of lower bagjola khal near
Akandakeshori Composite bridge (photo of this encroachment is attached) is going to be
encroached by constructing structures damaging the newly constructed precast lining by
some local people. which may cause difficultics in near future particularly during monitoring
and maintainance of said canal.

Theretore, I would request you on behalf of 1&W Die, to take necessary steps and treat
this letter as a complaint from our end.

Thanking you in anticipation.

Yours faithfully
Assistypir T nginevr-11
;\Itt|';|[1|:Iil5_|n/lh':linugu Division No.-1
Memo No: AE-11/ 82(1)/2 Date: 01,10.2019
Copy torwarded 1o
1) The Executive Engineer. Metropolitan Drainage Division No.l. for favour of his Kind
iformation & taking necessary action please. This action has been wken as per
- i - - r - 3
discussion held with him on 01.10,20090) T £
2} Sri Pinaki Dhara. Ir.Enge, .-‘vl].J)rf-LY;;«%::-IE?’]’E:HML He is requested 1o close contact
; ¥ o C 1508 be N
with the site and report to the Wngler pned-Fbim time 1o time,
BEA AL A E i
Leily R 0 . r )
. 'iG‘J ) lifcj' /[Tg l}
O Regu Nu ge, J\misl}ul Lnginevr-|
\1 g} 'J'J]':';:?j_r'lﬁh'npnlil:]n;l)ruinnge Division No.-1
SLUL )
] LY & s Py g
f — . L% ) a» p * "
- / mt’ﬁﬁrm—}' ?‘-( G 02 2wk
-P/JC" 0 ‘!1 _J__. . [ s —
| | s e i

| ci.t-{;’--]““% | U. i g8
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Ciovernment of West Benyal
[rripation & Waterways Directorale
Metropolitan Drainage Division No.l
lalasampad Bhawan (4 floor)
Saltlake City, Kolkata - 91,

Memo No: AR-11/5(0 Date:- 06.06.2019

Tor
The Offlicer-in-C harpe,
New Town Police Station

Sub:- Un-authorised encronchment over the left bank and right bank of Lower Bagjola
Khal in between Naskarhati Flyover and Akandakeshori composite bridge.

Sir,

It has been observed that some space over the both bank of Lower Bagjola Khal in
between  Naskarhati Flyover and Akandakeshori composite  bridge (photo of this
encroachment is attached) is going to be encroached by constructing structures by some local
people, which is a great hindrance for ongoing lining work and it may cause difficulties in
near future particularly during monitoring and maintainance of said canal,

Therefore, [ would request vou on behalf of 1&W Dte. to take necessary steps and treat
this letter as a complaint from our end,

Thanking you in anticipation,

Yours faithfully

sz 19
U Enginder-11

n Drainage Division No.-I

Metropolin;

Memo No: AE-I1/ 50 /1(2) Date: 06.06.2019

Copy forwarded 1o -

1) The Executive Engineer, Metropolitan Drainage Division No.L, for favour of his Kind
information & taking nhecessary action please. This action has been taken as per
discussion held with him on 04.06.2019 at site.

2) Sri Bhaskar Ghosh, Jr.Engg, MDD-I, fo;'_in&rﬂlatiqg. He is requested to close contact

with the site and report to the undf/j@@‘rh: j@u}m time.
: )

e SUMITRA N\ - < f
e . BHATTACHARY 'f.‘u\‘ .V . ,c-"
Y ; Cily Gl Court AssistantTipineer-[]
i #1L) » . " e a
P \ X5 1.,1 CalcMetropolitan ﬁru:uagc Division No.-]
a A ) A ! bu 4 11 ’ qean Moo Loh ol ,'-,-41._’_'|r rt:
4 ol ﬂl \ Feg / F
R 4] o i / C'J-.
;o \ 7. - S
L~ J___-._. . \.“" aln fl v ! U [ ) ) =
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Government of West Bengal
Irrigation & Waterways Directorate
Metropolitan Drainage Division No.l
Jalasampad Bhawan (4'" floor)
Saltlake City, Kolkata - 91,

Memo No: AE-11/ 467 Date:- 13.01.2017

Tﬂ://
v The Officer-in-Charge,

Mew Town Police Station

Sub:- Un-authorised encroachment over the Left bank of Lower Bagjola Khal
Near Naskarhati Flvover,

i,
It has been observed that some space over the left bank of lower bagjola khal near
Naskarhati Flyover (photo of this encroachment is attached) is going to be encroached by

constructing structures by some local people, which may cause difficulties in near future
particularly during monitoring and maintainance of said canal.

Therefore, [ would request you on behalf of 1&W Dte. to take necessary steps and treat
this letter as a complaint from our end.

Thanking vou in anticipation.

Yours faithfully

d 51 ‘;
% |
:\ﬁsislnnl/nglm.u l:}’A

Metropolitan Drainage Division No.-1

Memo No: AE-II /1(1) Date: 13.01.2017

Copy forwarded to:

I} The Executive Engineer, Metropolitan Drainage Division No.l, for favour of his kind

information & taking necessary action please. This action has been taken as per
discussion held with him on 12.01.2017 at site.
,,

2} 5ri Bhaskar Ghosh, Jr.Engg, MDD-I, for information. He is requested to close contact
with the site and report to the undersigned from time to time.

[SNNT. = Assistant Engineer-11

~pt AOTH ( }- Metropolitan Drainage Division No.-1
" o Fi / (| v
S IT '-“-
d "k it I;{‘;fﬂ: *'\F-f’f'.l'n,l x !
M [4"_ L( C' '|..- "'t Courk | h
i |..| & . -
Iq‘l{i PAGEG, l"'::r:-" np2 | (G,
aN etz /O
N :*’ N4 f - "J: IF i AAn
., O?E“ — ~-T\1‘a' v o H J20
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Government of Wes! Bengal
Irrigation & Waterways Directarate
Office of the Execulive Engineer, Metropolitan Drainage Division Mo- |
Jalasampad Bhaban, 47 Floor, Salt Lake City, Kolkala 700091,

Memo No. Dated. 06/09/2016

To
The Officer in Charge
Baguihati Police Station

Sub: Un-authorised encroachment over the bank of Lower Bagjola Khal Near ?."0
Udyanpally, Ashininagar, Kol-159 under Bidhannagar Municipal Corporation.

Sir,

It has been cbserved that some space of the left bank of Lower Bagjola Khal Near 7 no
Udyanpally, Ashininagar, Kol-159 is going to be encroached by constructing some illegal permanent
structures The same has come to my notice during my visit an 05.09.2016 along with my concerned
Assistant Enginner and Assistant Enginner of Bidhannagar Municipal Carporation. That
encroachment will cause difficulties 1n maintenance and manitoring of said canal

Im this regard, you are requested o take necessary emergent steps

Thanking you.
Yours Faithfully

e
Execulive Engineer

Metropolitan Drainage Division No- |
1.& W, Dte.

A’ = ¢ |
Memo No. /A& 46/ /85 b/t @ Dated. 06/09/2016
i

Copyto-

i The Superintending Engineer, Metropolitan Drainage Circle, lrrigation & Waterways
/!ﬁirecto'a:e, for favour of kind information.
2/ The Assistant Engineer-ll, Metropalitan Drainage Divisien |, for information and necessary

action, This has the reference of his memo no. AE-111419/1(2) dated- 2.85.16.

e i1 U'{-
Executive Engineer
Metropolitan Drainage Division No- |

Memo No. Dated. 06/09/2016

Copy 10 -
i The Commissioner, Bidhannagar Municipal Corporation, for favour of his kind infermation and
necessary action e
9 Mr. Monodip Mukherjee, Assistant _rg@aﬂﬂ,ﬂﬁiﬁﬁmnnagar Municipal Corporation, for
infarmation and necessary action. o J=

3. The Counciller, Ward-18, for infarmfat ndiriecessary.action.
Bff.ﬁ TT,I' : Hafpy II"_'-, w

Cily Cwy ol
’r'll-.;li UL 1 Executhngmeer
\ ) \Rear 1o pepideg Metropolitan Drainage Division Mo- |
CJr \ ) [ ...-\,-I :"l"?-llll [ +;
= gl 4 il g ™
‘\rli‘. ', e 3107 M7y _.-"l/ _:‘E:‘.
' UI—" I/ \j p n
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Government of West Bengal
Irrigation & Waterways Directorate -
Office of The Executive Engineer, Metropolitan Drainage Division No-l
jalasampad Bhawan (4 floor) , Salt Lake, Kolkata- 700091,
Tel. No, 033-23346713, Email- exucumengmcermddngmnlcum

Memo No.... ,Lg. L;G 2203 Date:- 12.09.2019

To,
The Inspector -in-Charge,

Mowtown Police Stalion, . L}
“Newtown,

North 24 Parganas, ] 223 -.ﬂr’\rl 1\"?

Sub- Unauthorised encroachment over the right bank at Anandapally, Mouza-Chandiberia, within Bidhannagar
Municipal Corporation, Dist. — North 24 Parganas,

§ir,

It has been chserved that some space over the right bank at Anandapally, Mouza-Chandiberia, within
Bidhannagar Municipal Corporation, Dist. - North 24 Parganas is going to be encroached by constructing structures
by “Sathi Club” causing difficulties of local adjacent resident named Dr. Harashit Biswas, who has informed us vide
letter no : NIL dated 02,08.2019 (Copy Enclosed).

Therefare, | would request you an behalf of 1&W Dte. To take necessary steps and treat this letter as a
complaint from our end,
Thanking you in anticipation,

‘roursfaitﬂxFuliy
R e { )l q'.]"q__.q
oiE 5,.[_?‘"# ""¢ Executve Engi B

L o Metropolitan Drainage Division No.-l
v f -
MEHH Ng? 2903/0

Date:- 12.09.2019
- }"’1 e

)

y ""‘ . [ A = "
AtEpy forwarded E; .;3. drof kind information and necessary action to ;-
i‘

P e

‘6’ Lrtgnts '-.Jy
& ;'ﬂ;:bpm rissioner of Police, Bidhannagar,
T=the Commissioner, Bidrannagar Municipal Corporation

#

i B I'H'. 5
'_,/_.l-'"’/ 41'1'1'" ‘11“”31
i ,.ﬂ-«\

Executive Engineri
Mr.«ropnhtan Drainage Division No.-|

MmuNn....ﬁS g; /25_53/{@)/}/9 /-\5&0 Uﬂlﬁ?

SUMITRA
BHATTAC! ,,c;.:“f ¥ W W \
City C'I Court

Calty,
1] The Chief Engineer South, 1 & W, Dte o Reqn M'F,’ H’br.: /0 ‘
wiht L LLTs
2} Thes Supenntending Enpinecr, Metropolitan Drai @e ],\n( B "'"'E f_% e
\ R‘ B(Ph v Engmeer
h}"Ei'l'ﬁﬁ”"' an Oramage Division @a L lyar 50

AN {':_rgﬁ

" F Date:12.09.2019

Copy forwarded far Favour of <ind information to -
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Government of Weslt Bengal
[rrigation & Waterways Directorate
Metropolitan Drainage Division No.l
Jalasampad Bhawan (4' floor)
Saltlake City, Kolkata - 91,

512

Memo No: AE-11/ 419 Date:- 02.09.2016

Lo
Ihe Officer-in-Charpe,
Baguibiti Police Station.

Subi- Un-authorised encroachment over the bank of Lower Bagjola Khal
Near 7 no Udayanpally. Ashininagar, Kol-159 under Bidhannagar
Municipal Corporation.

Sir,

I has been observed that some space over the left bank of lower bagjola khal near 7 no
Udayanpally, Ash minagar, Kol-159 under Bidhannagar Municipal Corporation is going to be
encroached by constructing structures by some local people, which may cause difficulties in
near future particularly during manitoring and maintainance of said canal,

Therefore, 1 would request you on behalf of 1&W Die. to rake necessiury steps and treat
this letter as a complaint from our end.

It may be added that a joint inspection is going to be held at that site on 05.09.2016 at
12,00 noon from 1&W Dre, and Bidhannagar Municipal Corporation’s end.
Thanking you in anticipation.

Yours faithfully

dy
Ass ﬁt:fﬁ'{’aE ugf n\? r-

Metropolitin Drainage Division No.-]

Memo Nor A 1912y Date: 02092016

Copy forwarded 10
'y The Executive Engineer, Metropolitan Drainage Divisi

information & 1aking necessary action please. This

discussion held with him on 02.09.201 6,

2) Sei Bhaskar Ghosh, Jr.Engg, MDD-L, for information, He is requested to elose contact
with the site and report 1o the undersigned from time 1o time,

on No.l, for favour of his kind
action has been taken as per

OTAR,  of
: %"Eu.,ulﬁ;ﬁ.nhx\ i}'ﬁsism’ii?f;E%J'-‘?r![{’{)'

- WS/ BHATTACHAMERrOpolign Drainage Division No.-1
k’ 'Iul |:_ |"'|'l C"' | {.‘.‘I'“

Galgd.'.

£
Rean Mo, U5 ot dued g'
" Ewpiry Dale A

L . ". %] __1‘;":.‘ .:‘:: g : A
. r:' “, ._:"]'[" "I"":l_.",.;j:'. _.-"l U . -...-.'_1- L |?F.’
L \\; f}H' = _-.-.\;\&,‘_K LERE T I P S )
o | V\"I':-:l‘ o '
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Government of West Bengal
Irrigation & Walerways Direclorate
Office of ihe Executive Engineer, Metropolitan Drainage Division No- |
Jalasampad Bhaban, 4" Floor, Salt Lake City, Kolkata 700091,

Memo No. /A €~ /i /}5 595 | Dated. 06/09/2016

To
The Officer in Charge
Baguihati Police Station

Sub: Un-authorised encroachment over the bank of Lower Bagjola Khal Near 7no
Udyanpally, Ashininagar, Kol-159 under Bidhannagar Municipal Corporation.

Sir,

o It has been observed that some space of the left bank of Lower Bagjola Khal Near 7 no
Udyanpally, Ashininagar, Kol-159 is going to be encroached by constructing some illegal permanent
struclures. The same has come to my notice during my visit on 05.09.2016 along with my concerned
Assistant Enginner and Assistant Enginner of Bidhannagar Municipal Corporation. That
encroachment will cause difficulties in maintenance and monitaring of said canal.

In this regard, you are requested to take necessary emergent steps.

Thanking you.

Yours Faithfully
v\g}"ﬁh X

Executive Engiheer
Metropolitan Drainage Division No- |

memo No. LS4p4 /‘3 56 Jr [é) 57C/’nated. 06/09/2016

Nt Copyto-

1. The Superintending Engineer, Metropolitan Drainage Circle, Irigation & Walerways
Directorate, for favour of kind information.

2. The Assistant Engineer-ll, Metropolitan Drainage Division 1, for information and necessary

action. This has the reference of his memo no. AE-111419/1(2) dated- 2.9.16.

Executive Effgineer

Metropelitan Drainage Division No- |

Niepmo s %5"4’-5/’35{!"/{(@/@ ' Dated. 06/09/2016

Copyto- 2\ O

' LT {Tﬁ?h%mner' Bidhannagar Municipal m@/@iﬁ%@}t his kind information and
"//i/ﬁ 1".-3_-35§am’act;on. " de B

i D:j_" e
- IAr. Monodip | Mukherjee, Assistant Engineer, éﬂ%‘#“ﬁ%i’ﬁiﬁf@ipm Corporation, for
iy . .

ation and necessary aclion.

;,7" & |r I.i.'_-- CI-“.II IJU )
b %E?Ti% GUﬂCﬂIcr.\'x’ard—m. for information and febEgsary Gdtian. -, 8 %ﬁ}h
i 1 : F Np e b
u_)/” LTI HOT ‘-’E.{?:LFIED r,..\\ J';"_E' /; t_‘:l Executiuevei o
. ,..m.fl-_. ottt N 1 LY A ‘thﬂ?’t[c; c\iﬁh Drainage Divisicn No- |
‘ﬂ [ f L 4" Ir ; - s -I 'R \ ,_.-|'_.
Tﬁﬁn@l{%\wim Da,-t.e w Jj("’ftt v £
BAGUIATIF. S B /ﬂ,_.—-' '
Bidhiannapar 4 m‘l@ “L:.

eolice Lomn pnsicnaraie

0 5 MAR 2026

L&W. Dte.
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N . Government of West Bengal
. [rrigation & Waterways Direclorate
Metropolitan Drainage Division No.l
Jalasampad Bhawan (4" [Toor)
Saltlake City, Kolkata - 91.

(

Memo No: AE-11/143(2) Date:- 04.12.2013.

Fo: 1) The Officer-in-Charge,
New Town Police Station,

2) The O icer-in-Charge,
Baguihati Police Station,

Sub:- Un-authorised encroachment over the bank of Lower Bagjola Khal.
Sir,

Considerable spaces over both the banks of lower bagjola khal in between Kestopur
more of VIP Road to Naskarhati Flyover are cither already been un-authorisely encroached or
going to be encroached by constructing permanent / temporary structures, which definitely
hampers smooth flow of water through the canal and will create problem for widening of said
khal.

Therefore, | would request you on behalf of 1&W Dre. to take necessary steps and treat
this letter as a complaint from our end.

Thanking vou in anticipation,

Yours faithfully

¢ k E Ii 5
Assistant Engineer-I1
Metropolitan Drainage Division No.-1

Memo No: AE-11/143(2)/1(2) Date: 04.12.2013,

Copy forwarded to

1) The Exccutive Engineer, Metropolitan Drainage Division No.l, for favour of his kind
information & taking necessary actiop please.

21 Sri Bhaskar Ghosh, S.AE, MDBP- -6 infopimtion.
* RO
: Cde /7 3UMITRA N\ (,\ -
| / “TTACHARYY,, \ R q[e)1s
Cvicoun hssislunl Engincer-I1

e 7% Metrgpolitan Drainage Division No.-I
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GOVT. OF WEST BENGAL /1-’-"" TUSANIY g{é
OFFICE OF THE DY. COMMISSIONER OF POLICE (DD)

BIDHANNAGAR POLICE COMMISSIONERATE
SALT LAKE STADIUM, GATE NO-3, SECTOR-111, KOLKATA-T00106

Memo. No. L 3&/DC DD (Legal Cell)/ BDN PC Date: 24 .r.% 9707

To

I'he Chiel Environment Officer

Environment Department. Govt. of WB.

Prani Sampad Bhaban. 5" foor. L.1B-2. Sector-111.
Salt Lake. Kolkata-700106. West Bengal

Ref.: Your good office letter No. 209/ENV/15017/15/2024 dated 12.02.2026.

Sub.:- Report in compliance with order dated 12.11.2025 passed by the Hon’ble NGT in c/w/ MA.
No. 12/2024/EZ in O.A. No. 14/2017/EZ [Tribunal on its Own Motion Re: Kestopur &
Bagjola Canels -Vs- State of West Bengal & Ors.)

In response to the above reference, this is to inform you that as per available information
collected from different PSs under Bidhannagar Police Commissionerate, 2 complaint has been filed
on 15.07.2024 by the Assistant Engineer, Metropolitan Drainage Division No. I, under Irrigation
and Water Ways Directorate and on the basis of the said complaint an FIR was registered at Baguiati
PS vide Baguiati PS Case no. 398/2024 U/S- 15A of the Canal Act, 1864 & 4D of WBLR Act . 1953
and section 204/295/261 of West Bengal Municipal Corporation Act.

Be it to mention here that after collection of substantial pieces of evidences, the investigating
officer submitted Charge Sheet vide Baguiati PS C/S No. 505/24 dated 30.09.2025 U/S 154 of the
Canal Act, 1864, & 204/295/261 of West Bengal Municipal Corporation Act against the accused
persons named (1) Tapan Das, S/o- Gokul Das of Jagatpur Netajipally, PS- Baguiati. Kolkata
700159, (2) Ramani Biswas, S/o-Rasamay Biswas of Jagatpur Adarshapally, PS- Bagulari, Kolkata-
700159. (3) Rabin Mondal, S/o- Nakul Mondal of Jagatpur Netajipally. PS- Bagulati. Kolkaw
700159 and (4) Palash Mondal, S/o- Phanibhusan Mondal of do. As per available information. the
case vide GR No-2714/24 has been transferred in the Court of Ld. Judicial Magistrate. 2™ Court.

Barasal, North 24 Parganas and next date is fixed on 03.02.2027 for service return and appearance.
It is further to inform you that if any correspondence is received by the appropriate authorits
regarding Police assistance then it may be provided as and when required.

This is for favour of your information.

- —p . R 2 .
o O | /i\/‘:;. ) Yo .' taithtully
e N
HHATTAGHARYY,, \ Dy. Comn)issioner ol I -.}hc:.
aper Oop it .
pey 'I("hﬂ ; Deteetgve Department
~;._.l \Keg.. No 085 of uz2/ o= Bidhannagar Police Commissionerate
~, \.  Expiry Date =%
00 W o e B P Depuly Commissioner, of Police
i . J 1 UD £UL # —
e, —- Y Detective Department
G ek

gidhannagar Police Commissianaralc




{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

